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~NTRODUCTION 

I, the Chairman, Estimates Committee having been authorised 
by the Committee to submit the Report on their behalf, present this 
Fifty-ninth Report on the Ministry of Information and Broadcasting-
Films Part II. 

2. The Committee took evidence of the representatives of the 
Ministry of Information and Broadcasting, Industrial Development 
and Finance on the 8th, 9th and 11th January, 1974. The Commit-
tee wish to express their thanks to these officers for placing before 
them the material and information which they desired in connection 
with the examination of the subject and for giving evidence before 
the Committee. 

3. The Committee also wish to express their thanks to Shrl 
Sunderlal Nahata, President, South India Film Chamber of Com-
merce, Madras, Shri B. R. Chopra, Film Producer, Bombay, Shri 
S. R. Bohra and Shri I. K. Menon, President and Secretary respec-
tively of Indian Motion Picture Producers Association, Bombay and 
Shri D. Pramanick of Eastern India Motion Picture Association, 
Calcutta for furnishing Memoranda to the Committee and also for 
giving evidence and making valuable suggestions. 

4. The Committee also wish to express their thanks to all the 
associations and individuals who furnished memoranda on the sub-
ject to the Committee. 

5. The Report was considered and adopted by the Committee 
on the 22nd April, 1974. 

6. A statement giving the summary of recommendationslConclu-
sions contained in the Report is appended to the Report (Appendix I) . 

7. A statement giving the analysis of recommendationslConclu-
sions contained in the Report is a]so appended to the Report (Appen-
dix II). 

NEW DELHI; 
April 26, 1974 
Va1sakha 6, 1896 (Saka) ---

(v) 

R. K. SINHA, 
Chai'l"l7uzn, 

Estimates Committee. 



CHAPTER I 

FILMS DIVISION 

.A. 'Historical Background and Objectives 

!1ecognising the importance and utility of motion picture as a 
medium of mass communication and education, the Government of 
India decided towards the end of 1947 to set up a film organisation 
.on the pattern of the defunct Information Films of India, which had 
bmctioned dUriQ.g the war days and disbanded in 1946 as a result of 
.a cut motion passed by the Central Legislative Assembly. Thus the 
Films Division came into existence in January, 1948 as a Media 
Unit of the Ministry of Information and Broadcasting. Though the 
Films Divisitmhad started with a modest production of 28 news-
reels, it has been gradually expanding over the years and today the 
Division produces about 115 documentary films in addition to about 
~O editions of newsreels and an equal number of regional newsreels 
-every year. Thus, the Films Division produces on an average, 3 
'films each week. It also acquires ready made films from outside 
parties. Most of these films are made in English and dubbed in 14 
Indian languages. Films Division is now one of the largest short 
'film producing organisations in the world. It supplies over 50,000 
prints of its film annually for commercial and non-commercial dis-
tribution and about 75 million people see its documentaries and news-
'reels each week. 

1.2. The headquarters of the Films Division are located in Bombay 
which is one of the 3 important centres of film production in India. 
It has required facilities for the production of films. It also has its 
'own vaults for storage of films, 

Organisational set up 

1.3. The films Division is headed by a Controller. cum-Chief 
Producer who is of the status of a "Head of Department". The 
Division has three main wings, 1Jiz.-

1. Production Wing-headed by an Additional Controller-cum-
Additional Chief Producer is responsible for production of 
documentary films and news-reels as well as dubbing of 
films in Indian and foreign languages. 

:2. Dist'ribution Wing-headed by an Officer-in-Charge of 
Distribution, looks after the distribution of documentaries 
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and news-reels in India and abroad. In India there are 
seven Branch offices of the Distribution Wing, i.e. at 
Bangalore, Bombay, Calcutta, Hyderabad, Lucknow,. 
Madras and Nagpur and each one is headed by a Branch 
Manager who looks after the distribution of films in their 
respective territory. 

3. Administrative Wing-headed by an Administrative Officer, 
controls finance, personnel, stores and equipment. 

1.4. The Films Division has also a commentary section whicb 
looks after the dubbing of films into Indian and foreign languages. 
Most of the films are produced in English and dubbed in the follow-
ing languages:-

J. Assamese 6. Kashmiri II. Tamil 

2. Bengali 7· Marathi 12. Telugu 

3· Guiarati 8. Malayalam 13· Urdu 

4· Hindi 9· Oriya 14· Sindhi 

S· KannBda 10. Punjabi 

1.5. The total revenue earned and the expenditure incurred by 
the Films Division for the last three years has been as follows:-

--------
]970-71 197]-72 1972-73 

Revenue 

Expenditure 

1.6. Asked about the objectives behind the establishment of the 
Films Division and how far these objectives have been achieved, the· 
Ministry of Information and Broadcasting informed the Committee 
in a written note that:-

"The aim of the Films Division is to mobilise the use of the 
dynamic medium of film to disseminate information to the 
broadest spectrum of the Indian and foreign audiences 
and to focus attention on important aspects of country's 
life with a view to bringing about enlightened participation 
in the affairs of the nation and objective appreciation of 
facts, events and personalities. The aim of the films pro-
duced for use abroad is to project an objective image of the-
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country to secure proper appreciation in foreign countri~ 
Yet another aim of the Films Division is to assist the-
growth and development of documentary film as a medium 

. of education and communication. 

The manner in which these objectives are achieved are listed 
below;-

(i) Production of films of general interest. 
(ii) Production of instructional films for defence. 

(iii) Production of teaChing, training and other films for specia-
lised audiences. 

(iv) Allotting films to independent producers for production. 
(v) Allotting films to private ad-hoc directors for direction. 
(vi) Purchasing films from independent producers. 
(vii) Accepting donation films sponsored by commercial houses, 

cultural organisations etc. 
(viii) Release of films of Division's own productions and those of 

State Governments through cinema houses in India 
(compulsory screening). 

(ix) Supply of prints of films to Field Publicity Units and 
other Central agencies for exhibition in rural areas 
through mobile vans. 

(x) Supply of prints to State Governments. 
(xi) Supply of prints of films to Indian Missions!Posts abroad. 
(xii) Sale of Prints. 
(xiii) Commercial distribution of films in foreign countries (at 

present being done on a very limited scale). 
(xix) Production of special films suitable for foreign audiences. 
(xv) Production of films for TV and TV fillers. 

The achievement of the above objectives is a continuous pro-
cess and depends among other things on the financial and 
other resources available to the Films Division. 

In 1948 the Films Division started with a modest production 
'Programme. This programme ,has been gradually exz-
panding every year and today the Division produces about-
115 documentary films in addition to about 52 editions of-
national newsreels and an equal number of regional news-
reels each year. In addition, the Division also produces 
a few Special News reels. The department is geared to, 
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produce about 120 documentary films and 100 editions of 
newsreels every year-an average of 4 ftlms every week. 
The annual supply of 35 mm and 16 mm prints is about 
60,000. These prints are supplied in English and 14 re-
gional languages. The films are screened in about 8,000 
cinema houses throughout the country. The films are also 
exhibited through mobile units and fixed projection points 
of the Union and State Governments. The prints of the 
Films Division's films are also supplied regularly to the 
Indian MissionslPosts abroad and are used for external 
publicity. The TV centres at Delhi, Srinagar and Bombay 
are also making extensive use of the films produced by the 
Division. 

The Films Division is fully conscious of the fact that the 
medium of short film is still very much under-utilised 
and that the organisation can do much more provided 
adequate financial resources are made available to it. 
Today because of inadequate financial resources the Divi-
sion is not able to produce more films or to distribute more 
prints even though there is an increasing demand for more 
films and more prints." 

1.7. Asked how far the Films Division has been able to achieve 
its objectives, the representative of the Films Division stated in his 
.evidence before the Committee:-

"While making most of the documentary films we keep these 
objectives in view but it will be presumptuous on our part 
t.o say that we have achieved everything. It is a conti-
nuous processes .... There are editorial notes in the Press 
once in a while about over work; than there are letters to 
the Editor and that some of our documentaries have re-
ceived national and international awards and we also re-
ceive some reports from our embassies. If that is the 
criteri~ then I think, we are doing our job well." 

1.S. The Committee note that the Films Division has been set up 
-with the objectives of disseminating information to the "roadest 
spe~trum ().f the Indian audien~es and to. fo.cus attention on im-
portant aspects of co.ulltry's life with a view to bringing about en-
1i&,btened participation in the aftairs of the nation, objective ap-
preciation of fa~ts, events and personalities. In this connection. 
the Committee would like to point out that India is a vast ~ountry 
whose three-quarter of the population live in viUages. Due to pre-
valence of illiteracy and poverty of the people, news-papers and 
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television have not been able to penetrate Indian villages to a larre 
-extent. In this eon text, the films produeed by the Films Division 
have got an important role to play in informing masses and aequaint 
them about the plans and projeds undertaken in the country to im· 
prove the lot of eommon man and thus have to serve as a powerful 
medium of mass edueation and information. To aehieve this obj~­
tive the films produced by the 'Films Division, should not only be 
,easy to eomprehend but should also 'he really meaningful and enter-
taining to attrad the masses of our eountry. The Committee hope 
that the Films Division will gear itself to perform those objedil'es 
to the greatest extent possible. 

1.9 As admitted by the Ministry of Information and Broad· 
ustin'l'. the medium of short films is still very much under-utilised 
beeause of inadequate financial resources. The Committee urge 
that in the present circumstances in the country when fissiparous 
tendencies are on the increaSe and disregard for Law and Order and 
unrest and indiscipline are spreading, the FUms Division throu~h 
its documentary films, can play a useful role in educatin&' the people 
and harnessing their energies for nation building and constructive 
activities. 

B. Quality of Documentaril~s Produeed by the Films Division 

1.10 Till March, 1973 the Films Division had produced 1889 docu-
mentary films. During 1970-71, 1971-72 and 1972-73, the Films Divi-
sion had produced 82,113 and 120 documentary films including 21. 
'23 and 31 documentaries films in colour respectively. 

1.11 An eminent film producer in his Memorandum submitted 
to the Committee has stated:-

"What our documentaries really lack is audience interest a!ld 
it is in fact unfortunate that most of the ticket purchasers 
do not feel tempted to catch up with documentary which 
proceeds the main show. In the first place the seal of 
the Government makes them unattractive and secondly 
most of the documentaries also are too matter of fact and 
downright informative. No attempt is made to invest 
interest in them so that they should be entertaining also. 
We could learn a lot from Italian anct British document-
aries which are extremely interesting, apart from being 
educative and informative. It will be difficult to give a 
detailed study of the pictures produced by the Govern-
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ment but broadly speaking it will be acfvisable to with-
draw a part of Government control and allow the artistes 
a little more of freedom in the choice of subjects so that 
we could brush away from the monotony of thinking as 
at present and attempt some artistically satisfying films 
with a new look of entertainment in them. Compulsory 
showing is one part of the Government which takes care 
of the economics of Films Division but willing partici-
pation of the audience shoUld be the aim. The money 
paid by the people to the Films Division must prOVide aci-
equate returns in the form of some enjoyable moments 
before the main feature. 

Since our documentaries suffer from government regimen-
tation, they essentially have dominent propaganda slant 
which rightly or wrongly leave majority of the audience 
with a bias and they feel they are sitting in a class-room· 
and not in a place of entertainment. and a Ola'Sroom 
you will agree with me, can be very dull." 

1.12 A learling organisation of film producers in the country has 
stated in their memorandum submitted to the Committee: - . 

"Despite the anvantage of a virtual monopoly enjoyed by the 
Films Division, it cannot be said that the quality and 
standard of its films has reached the expectect levels. 
Perhaps the monopoly enjoyed by it may itself be one 
reasons for its failure to raise this medium to a high 
standard. Since the Films Division has an assured mar-
ket nUe to the compulsory screening required under the 
Cinema Regulations much better would have been ex-
pected from them. As a matter of fact, it is not unusual 
for many patrons to omit the documentaries by coming 
late to cinemas. Although the Films Division has been 
in existence for more than two decades, it should have 
been able to have a much desired impact on the life of 
the people." 

1.13 Another organisation of film producers in the country has 
stated in their memorandum:-

CIA cinema house cannot show a feature film without showing 
together with it the documentary supplied by the Film'S 
Division. Exhibitors have no option either in the choice 
of the documentaries to be exhibited or in the matter of pay-
ment of hire charge for screening such a documentary. 
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This is no doubt an imposition by the Central Government 
on the Film Industry. As a result, whether the Exhibitor 
or the public want it or not, a documentary film has got to 
be shown in the cinema house before any feature film is ex-
hibitect. This kind of imposition and compulsion have ob-
vious consequences. It would not be wrong to say that 
more often than not, spectators do not bother about the 
documentaries that are shown in the cinema houses. This 
can be proved by a visit to any cinema house showing a 
popular film. The seats of the cinema house for the parti-
cular show though sold out in advance would be more 
or less empty during the time of exhibition of the docu-
mentary but would get filled up before the main feature 
starts. Of late, the quality anti standard of the films pro-
duced by the Films Division have gone up. It is dOUbt-
ful whether same can be said of the impact of the docu-
mentaries on the life of the people. Production of docu-
mentary is a specialised subject. It has to be thrown 
open to competitive field if these documentaries have to 
play their right part in the life of this nation. Production 
and exhibition of documentaries should be freed from 
any governmental intervention. Neither a Ministry of 
the Government should dictate as to what kind of docu-
mentary should be produced nor an exhibitor shoulrl be 
compelled to screen a documentary. Once production 
and exhibition of documentaries is set free from its pre-
sent monopolistic position it can have a change to grow 
and playa useful part in the building of our nation." 

1.14 A leading organisation of the film employees in the country 
bas statect' in their memorandum submitted to the Committee:-

"Films Division should play its role as the centre of mass 
communication in a befitting manner by putting across 
not only the achievements but also the problems faced 
by the country in an intelligent and concerned manner. 
It must provoke people to think through its films in 
terms of national goals by acting as a kind of dynamiC 
brain-trust and not merely as a news-agency which it is 
at present. For instance, it surpasses our imagination 
why the Films Division should not bring out atrociti~s 
committed in various parts of our country on t~e Ha~I­
jans and other minority groups in a manner WhICh WIll 
engineer acute shape and will to act to prevent such 

happenings. If it is barren from doing so, we plead for 
the removal of the bar, as we do not accept the steroed 
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plea that violence besets violence The need for the-
Films Division to address itself to the task of putting. 
across the problems faced by the country can never be 
over-stressed. We are of the considered opinion that as 
long as the Films Division remains a department, it will 
not be able to overcome many of the handicaps in its 
way of functioning. To help the Films Division to serve 
the nation effectively, it must be made an autonomous Cor-
poration as recommended by the Chanda Committee." 

1.15 Asked about the reasons for the documentaries produced 
by Films Division not being popular among the cinema going pub-
lic, the Government have informed the Committee in a written note-
that:-

"By and large the cinema going public go to the movies to be 
entertained, to escape from the harsh realities of life and 
the so-callen! "popular" films provide the entertainment 
and the escape. In comparison the newsreel or the docu-
mentary film released by the Films Division is essentially 
a medium of communication and education. It tries to 
jerk "the audience sometimes even shocks them-out of 
their complacency, out of the illusory "reel world" of 
dreams and forces them to come face to face with the "real 
world". The main objective of the films produced and re-
leased by the Division is not to entertain or to provide an 
escape from realities but to inform and, if possible, to ins-
truct. That being so they cannot attain the same level of 
"popularity' which the so-called 'popular' feature films en-
joy." 

1.16. Asked what steps have been taken to make the films pro-
duced by the Films Division more interesting and popular among 
the public, it has been stated:-

"It is not Films Division's contention that the News-reels 
and Documentaries produced by it have necessarily to be 
dull or un-interesting so as to be informative or instructive. 
The Division is fully conscious of the fact that "form" is 
as important as the "content" and it has been Division's 
endeavour to make its films as interesting as they are in-
formative. With this in view the Division had unnertaken 
several steps some of which are listed below:-

(i) In a meeting held by the Minister for Information and 
Broadcasting in September, 1964 it was decided that the 
number of films made with purpose of puolicising' the 

activities of the individual Ministries, Public Unrtertakings, 
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etc., should be reduc:e<i. and the number of cultural anell. 
other smilar films should be increased. In pursuance of 
this decision, the Central Ministries and State Govern-
ments who sponsor films for production by the films.. 
Division were requested to exercise greater care in their 
choice of subjects for inclusion in the production pro-
gramme of the Films Division. 

(ii) In pursuance of the decision indicated at (i) above, the 
subjects for film'S are now being finalised by the Ministry 
of Information and Broadcasting and the Films Division 
and the sponsoring Ministries have been persuaded to ac-
cept this m-ethod. 

(iii) The Films Division's annual target of production was· 
based on the assumption that each Director I Deputy Direc-
tor will complete on an average 4 films a year. With 
a view to laying greater emphasis on the quality of our 
production, the Director-wise quota of films has now been 
reduced from 4 to 3 films per annum. 

(iv) With a view to obtaining the best available outside talent 
for writing film scripts, for speaking commentaries, for 
directing film on ad hoc fee basiS, etc., the Films Division 
has been delegateq some additional financial and admin-
istrative powers. 

(v) More films are now being assigned to private producers on 
negotiation baSis, keeping in view the subject-matter of 
the film and the speCial aptitude of the producer. 

(vi) More attention is now being given to music in the films. 
producect by us. 

(vii) The techniques of depth-repoI1ing etc. are now being 
used in our films on a bigger scale .. 

(viii) The production of a few experimental films has been-
undertaken. 

(ix) Use of raw stock during production has been liberalised. 

1.17. Asked if Films Division have taken steps to produce pic-
tures on current topics and social evils, the informed the Committee-
in a written note that :-

"Yes, Films Division has produced and continues to produce 
several films on current topics like Indo-Pak Conflict, 
liberation of Bangladesh, drought, famine, wholesale take· 
over of food grains, student unrest, general election, visit 
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of foreign dignitaries etc., etc., and social ills like hoard-
ing and black-marketing, corruption, food adulteration, 
untouchability, ticket-less travel, over-population etc. 
These topics are also featured from time to time in the 
Indian Reviews. Some of the films produced by the Films 
Division on these topics in the recent years and the films 
now under production are given below:-

.(a) Films already produced 
1. General Election 1971 
2. Rice, the meals for millions 
3. New wave Farmers 
4. INR Diary on Bangia Desh 
5. Refugees-1971 
6. A Human Tragedy 
7. Slaughter of people 
8. Anatomy of Bandh 
9. Dateline Bangia Desh 

10. No Tree Grows 
11. A probe 
12. Crisis in the Campus 
13. Space and India 
14. Twenty Five 
15. Drought in Maharshtra 
.16. Tested Barriers 
17. Chandalika 
18. The Harijan 
19. Food for Nu..trition 
"20. Fighting the Drought 
21. Indo-Pak Conflict 1971 
22. Shortcuts 
23. Worth Waiting for 
24. You must be Your Own Police Man 
25. It takes two hands to clap 
26. This Our Only Earth 
27. Non-alignment for peace and prosperity 
28. A Friendship for Peace and Progress 
'29. Wings of change 
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c(b) Films Under Production 

l. Influx of Refugees from East Pakistan 
2. Women of India 
.2. Communalism 
~4:. Tribes of Andaman 
:5. Industrial Estates 
6. Trade Union Movement 
7. Why Indian farmer is changing 
:8. Mob violence 
9. Regenerating Rural India 

10. Public Sector for Public Good 
11. Legislation of Abortion 
12. Primary Education Wastage and Stagnation 
13. Indian Shipping 

14. Freedom Fighters (Kriown) 
15. Freedom Fighters (Unknown) 
16. Industrial India 
17. Environmental conservation 
18. Civic sense of keeping the city clean 
19. Banking cr nes to people 
.20. Begging 

.21. Rural India 

22. Rural Water Supply 

.'23. Rural Electrification 

, , 

:24. Steps being taken to provide relief to drought prone III ed'. 
'25. Our Changing Cities. 

26. Government Takeover of wholesale trade in food-grains 
27. Rural and Urban 

':28. Food Adulteration 

'29. Cleanliness 

'30. A New Approach 

a1. Petroleum Crisis-Why? 

:32. Focus on Agricultural Production. 

-, . 
.. . , . 
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1.18. Asked about the number of films produced for the rurall 
masses, the Committee have been informed that :-

"The Films Division produces two types of films specifically' 
intended for rural audiences :-

(a) Films of general interest to rural audiences which are 
extensively exhibited through the mobile vans of the 
State and Central Governments; 

(b) instructional films sponsored by the Ministry of Food 
and Agriculture, Community Development, etc. suitable 
for showing to farmers etc, 

During the year 1971-72 the Films Division produced 20· 
such films. During 1972-73 the corresponding figures 
was 24. 

Apart from such films which are specifically intended for rural 
masses, prints of films released in public cinemas are· 
also supplied to mobile vans of the Central and State 
Governments for exhibition in rural areas. In this con-
nection, it may also be mentioned that of the 8,000 
cinema houses in the country. about 2600 of them are 
located in rural areas and small towns surrounded by 
villages and as such a substantial number of people who 
go to these cinema houses represent the rural population 
of the country. 

rhe newsreels produced by this Division also contain some 
item.; of interest to rural audiences." 

1.19. Asked about the steps taken for the exhibition and pcpuJa-
rising the films produced by the Films Division among the rural 
population of the country, it has been stated by Government that:-

"The Directorate of Field Publicity of the Ministry of Infor-
mation & Broadcasting is an organisation exclusively 
devoted to the exhibition of films (obtained from various 
,>ources including those produced by the !<'ilms Division) 
in the rural area.s through the mohile vans operated by 
the Directorate. Apart from this, prints of films produced 
by the Division are also supplied to State Governments 
and other agencies for exhibition through mobile vans 
and fixed projection points in the rural areas. It will be' 
seen that over the years the Films Division has supplied 
More than 2~ lakhs of prints to mobile vans of the Cen-
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tra! and State Governments and other agencies for rural 
publicity. 

The Division feels, the number of mobile vans avail~;ble in 
the country is extremely inadequate considering the ex-
tent of rural population. It would be in the national in-
terest if the number of mJbile van;; could be increased. 

As tbe television spreads to the rural areas, the films meant 
for rural publicity would get a better and wider dift'u-
sian." 

1.20. Asked if the Films Division is keeping the exhibitors and 
cinema.-going public acquainted with its latest productions, the Films 
Division has intimated the Committee in a written note that:-

"Every week the Films Division issues two news items through 
the Press Information Bureau. One of these items relates 
to the contents of the Indian News Review and the second 
pertains to the documentary film scheduled for release 
during a particular week. 

Films Division arranges monthly Press perviews of its films 
on the first Thursday of each month. The perview con-
sits of the documentary films scheduled for release along 
with the latest Indian News Review. The Press is 
supplied with adequate publicity material consisting of-

(i) hand-out des~ribing the contents of the films scheduled 
for release; 

(ii) lJhotographs; 

(iii) brochures published by the Films Division for selected 
films. 

Commentary texts of films are also made available to those 
members of the Press who want them. Reviews of films 
released by the Films Division are also broadr.ast by the 
All India Radio. Samples of news releases, hand-outs. 
commentary texts and brochures are available." 

1.21. The Committee on Broadcasting and Information Media 
(popularly known as Chanda Committee) in their Report on Docu-
mentary Films and news-reels in 1966 had recommended that:-

"Production of films for export should be taken up seriously. 
Arrangements should be made to project the image of 
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India through colourful films imaginatively designed . 
. . . . The possibility should _ be explored for selling abroad 
with proper publi:ity ~nd organisation, suitable films 
already available in stock'" 

1.22. Asked what action has been taken to implement the above 
recommendations of the Committee on Broadcasting and Informa-
tion Media, the Committee have been informed by the Films Division 
in a written note that:-

liThe Films Division has produced a number of colour films 
suitable for projecting the image of India in foreign 
countries. These films are being utilised by the Indian 
Missions in foreign countries as well as by the Govern-
ment of India Tourist Offices. The Films Division in con-
sultation with the Ministry of External Affairs is explor-
ing the possibility of setting up a special unit for the 
production of a larger number of such films in n systema-
tic manner in future. 

Unfortunately the Films Division does not have any suitable 
machinery for commercial exploitation of its films in 
foreign countries. The expor~ earnings of the Films Di· 
vision for the last three years are as under :-

----- -- -------------- ------- --- --_.--------
Year 

1970-71 

1971-72 

1972-73 

------- - -------.-----

Amount 

Rs. 45,6H2' 00 

Rs. 49.681' 00 

Rs. 39,014' 00 

1.23. Asked if the Films Division have undertaken the produc-
tion of films for educational purposes, the Committee have been in-
formed by the Ministry of Information and Broadcasting that:-

"Over the years the Films Division has produced over 100 edu-
cational films (films on educational subjects and youth 
activities) and about 25 class room films. These films are 
produced as part of the Division's overall target of pro-
duction, and the Division does not have a separate unit 
for the production of educational films and class room 
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films. Incidentally, the Ministry of Education has recently 
set up a centre for Educational Technology. This centre 
and the Films Division are exploring the possibility of 
setting up a special units for the production of educational 
films. 

The Division has not undertaken any evaluation of the impact 
of such films on young students. However, it may be 
mentioned that these films are frequently taken by 
schools on loan and have been found quite popular with 
the student community." 

1.24. The Committee note that the Films Division has So far 
produced about 1,889 documentary films· and the Division is at pre-
sent producing more than 100 films every year. From the list of 
films produced by the Films Division. it is seen that the documen-
taries produced by the Films Division include documentaries on 
current topics and important projects and various facets of the 
national life, culture, heritage and achievements in the fields of 
planned development, art and science. However, it is generally 
noted that the documentary films produced by the Films Division 
do not evoke much response from the cinema going public and many 
of the cinelna goers avoid the documentaries by coming late to the 
dnema houses. While it is admitted that the documentary films can-
not be as popular and cntertl;lining as the commercial feature films, 
because the documentary films are related to the reRI fRcts of life, 
while the feature films are mostly of an escapist chbracter, still 
there is much scope for improving' the documentary film!> by making 
them more entertaining' and easy to comprehend so as to make them 
attractive for the cinema goers. The Committee need hardly em-
phasise that the SUccess of the documentary films and their impact 
on the people will be ultimately judged by the fact that they are 
able to attract and sustain the att'ention of the cinema-goers And 
are actually seen lty them. The Committee. therefore, recommend 
that suitable steps should be taken by the Films Division to make 
documentary films more audience-oriented and attractive for the 
cinema-goers. 

1.25. The Committee note that at present the docummltary films 
produced by the Films Division are being shown in all the cinema-
houses of the country. However. as a documentary film cannot be 
l'Iuitable for all types of audiences, it is necessary that special films 
should be produced to cater to the audiences in difterent places 
For example. a film on t",Ric rulC!! can hardly be of an~' use to the 
public in rural areas. Similarly a film on use of fertilizers or pesti-
cides can be of little use to the public in urltan area,; and metropo-
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titan cities. It is, therefore, necessary that U the documf:ntary films 
produced by the Films Division are to be of maximum use, specialis-
ed films to cater to the needs of urben and rural population should 
be produced and distribution of such films regulated in sitch a way 
that it may be shown to the audiences where it may be of maximum 
use. The Committee hope that' urgent action in the matter will be 
taken by the Films Division. 

1.26. Tbe Committee note that the Films Division has produced 
29 films on topical and social problems in the past and that 32 such 
films are at prescnt under production. Considering that the Films 
Division has so far produced 1889 documentaries, the numlter of 
films on social and topical problems produced by Films Division is 
very small. The Committee feel that the Films Division can play 
an important role as a means of mass communication and influencing 
the minds of people, by suitably projecting- the problems fnced by 
the country in an intelligent and constructive manner. Through the 
films produced by the Films Division, it should be pos!tible to pro-
voke the people to think in terms of national goals and participate 
in the nation-building activities for the fulfilment of sodo-economic 
objectives of the country. The Committee urge that the Films Divi-
sion should produce larger number of films on topical and social 
proltlems, faced by the country so as to evoke in the viewers and 
lUge to find a solution to such problems, in the larger interest of tbe 
country. 

1.27. The Films Division should also produce films specialJysuited 
the youths and student's in the country which shOUld emphasise 
their role in constructive and nation-building activities and incul-
cate in them a sense of discipline and dedication for national causes. 

1.2&' The Committee regret to note that the documentary films 
produced by the Films Division have not been able to penetrate much 
in the rural areas where the majority of our population live. As 
the majority of the cinema houses in the country, are located in 
metropolitan cities and urban areas, the films produced by the Films 
Division are yet to reach far-flung rural areas. Although the films 
of the Films Division are being shown by the mobile vans ~f the 
Directorate of Field Publicity in the rural areas, the number of 
these mobile van" is not sufficient to cater to the needs of tbe rural 
population. The screening facilities of the Films Division are con-
fined mainly to cities. The Committee consider that if the films pro-
duced by the Films Division have to make a real impact on . the 
masses of the country, suitable arrangements for their distribution 
and screening in the country have to be made so that these may be 
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-shown in the various parts of the ~ountry particularly in the rural 
areas. The Committee feel that the mobile vans available with the 
-Government for s~reening the films of the Films Division in rural 
areas are generally either out of order or are not being fully utilised. 
'The Committee r~mmend that these vans should be kept in work-
ing order so that maximum use could be made of the existing fleet 
of mobile vans for screening the films of the Films Division in the 
rural areas and the number of the mobilise vans should be suitably 
increased. if necessary. 

1.29. The Committee note that at present arrangements for publi-
.city of the docwnentary films produced by the Films Division are 
'Dot adequate and the general public generally remain ignorant about 
the ,latest films produced by the Films Division. Although the 
Vilms Division has been issuing Press Releases about the tatest do-
.cumentary films scheduled for release, these releases generally do not 
get much publicity. The Committee urge that the Press Release 
Wing of the Films Division should be more vigilant and should en· 
sure that adequate publicity 1s given to the documentary 'Ums pro-
·duced by tbe Films Division. The Committee further recommend 
that like festivals of award winning feature films, an annual festival 
-of selected documentary films produced by the Films Division should: 
abo be arranged in the major cities and wide publicity given to 
these festivals. 

1.30, The Committee note that the Committee on Broadcasting 
and Infonnation Media in their Report on documentary films and 
news-reels submitted in 1966 had recommended that production of 
documentary films for export should be taken up by the Films Divi-
sion. While the Films Division have made some efforts in the dir-
ection of export of documentary films the export earnings of the 
Films Division are negligible, The Committee recommend that con-
('erted efforts should be made by the Films Division to implement 
the recommendations of the Committee on Broadcasting and Infor-
mation Media and increase export earnings from the export of do-
cumentary films as these films can make greater contribution in the 
djrection of projecting the image of India in other countries, while 
-earning valuable foreign exchange for the country. 

1.31. The Committee have no doubt that with the rich cultural 
wealth, architectural maDgnificellce, scenic beauty ctc. available in 
lilbundance in the country. very good documentary films can be made 
which would attract more foreign tourists to the country. The Com-
mittee suggest that full coordination should be maintained with the 
Department of Tourism for producing documentaries for export. 
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1.32. The Committee further note that the Films Division has alSOo 
produced some educational films for use in class rooms. However ~ 
the use of films for imparting education has by and large remained: 
negleded in the country and there are very few schools in the coun-
try which are showing educational films. In view of the vast poten-
tialities of the use of the educational films in the field of education 
and the impact that films can make on the minds of the young stu-
dents, the Committee recommend that Films Division should under-
take the production of more educational films for use in educational 
institutions. However, care should be taken to ensure that these 
films are entertaining so as to attract and sustain the interest of" 
students. 

(C) Production of Documentaries by Private Producers 

1.33. While Films Division undertake the bulk of its production-
programme through its own units, about 24 films are also got done' 
each year through approved private producers. These films are-
produced under the general guidance of the Films Division. It has 
been claimed by the Government that eminent producers from the 
Film Industry have made films for the Films Division. The list in~ 
cludes producers like Satyajit Ray, Mrinal Sen, V. Shantaram, Bimar 
Roy and several others. 

1.34. Asked how the private producers for the production of these 
films were selected, the Ministry of Information and Broadcasting 
have informed the Committee in a written note that:-

"For the purpose of assigning films for production on contract 
through outside producers, Films Division maintains a 
panel of outside producers duly approved by the Govern-
ment. The panel is reviewed every year with a view to-
eliminating producers whose performance has not been 
found satisfactory and for adding new producers wher-
[!ver considered desirable. The revision of this panel is 
done by the Government on the recommendations of the 
Committee set up by the Government for this purpose 
cons'sting of the Controller-cum-Chief Producer and a re-
presentative each of the film industry at Bombay, Cal-
cutta and Madras. Every year the Committee reviews 
the performance of the producers already included in. the 
panel and also considers the new applicants and makes 
Hs recommendations. 
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The following procedure is followed by the Films Division for 
the selection of producers for assignment of films on contract:-

(i) For subjects which do not require specialised handling, ten-
ders are invited from all the producers on the approved. 
panel. 

(ii) For subjects which are intricate and require specialised· 
handling, tenders are invited from a few selected produ-
cers on the panel; (not less than 5 and not more than 10 
except in the case of animation films where the minimum 
would be lower). 

(iii) In special cases, films are also assigned on negotiatio!' 
basis to a selected producer whether included in the ap-
proved panel or not, keeping in view the producers suit-
ability for the particular subject. 

(iv) In cases where films are assigned to outside producers on 
the basis of tenders, the selection of the producer is made 
by the Controller-cum-Chief Producer on the recommen-
dations of an Informal Tender Committee consisting of 
some senior officers of the Films Division including the 
International Financial Adviser and the Cost Accounts 
Officer." 

1.35. Asked how the cost of the films produced by the private· 
producers compare with the cost of films produced by the Films 
Division, the Ministry have informed the Committee in a written 
note that:-

'eA comparative statement showing the average cost of Black 
Bnd White documentary films produced by the Films Divi, 
sian and outside producers during the three years ending 
1969-70, 1970-71 and 19'71-72 is given below:-

Films 
Division 

Outside Producen 

Average cost per MeIer (3smm, 
B & W) 

J969-70 1970-71 1971-72 

Rs, Rs, Rs. 

J49'30 123' 30 us'oo 
(provisional) 

93'20 77'55 74'58 
(Provisional) 

The figures of cost of production for 1972-73 are not yet available but by and large 
tbe trend would be the same." 



20 

1.36. When asked during evidence about the reasons for the high 
cost of the films produced by the Films Division, the representative 
of the Films Division stated before the Committee:-

"The cost of production in the Films Division is not higher 
than in the private sector. Earlier we were under the 
wrong impression because, at that time. We did not have 
a qualified Cost Accounts Officer and therefore we were 
doing it in a very crude way. We were taking into con-
sideration entire expenditure and therefore it looked very 
high. But now we have a qualified Cost Accounts Officer 
and he has come to the conclusion that the cost of produc-
tion of films in the Films Division is at the rate of Rs. 80.50 
paise per metre whereas in the private sector it is 
Rs. 81.00." 

1.37. The representative of the Ministry of Information and 
Broadcasting stated:-

"This is something we will have properly checked up. These 
are tentative estimates of the cost of the Films Division 
and we will have a second look at it, before we come to 
a final decision." 

1.38. Asked if the Films Division propose to give production of 
.. orne more films to outside producers, the representative of the 
li'ilms Division stated in his evidence before the Committee:-

"At present 25 per cent of our annual production programmes 
goes to independent producers, next year, we propose to 
raise it to 50 per cent. But it is not because their cost of 
production is low but because we want to encourage do-
cumentary film movement in the country." 

1.39. Asked if the contracts to private producers are being given 
on the basis of lowest tenders only, the Films Division has informed 
the Committee in a written note that:-

"No, this is not a fact. The assignment of a film to an outside 
producer is not done solely on the basis of the lowest 
quotation. The amount quoted by the producer is only 
one of the considerations, the other considerations being 
the suitability of the producer for the particular subject, 
his capacity and the adequacy of the scriptltreatment sub-
mitted by him along with the quotation. The lowest 
quotation is acceptable only when the scriptltreatment 
given by the producer is adequate and the amount quoted 
is not considered by the Films Division as so low as to re-



-\ 21 

SUit in the proauction of a sub-standard film. Wherever 
the Films Division considers lowest quotation to be too 
low for the production of a good film, the quotation is not 
accepted by the Films Division. 

The Indian Documentary Producers' Association have recent-
ly suggested that the Films Division should work out a 
fair cost for each film offered to private producers and 
tenders should be invited on the basis of that cost. The 
suggestion is under the consideration of the Government." 

1.40. The Ministry have further infonned the Committee in a 
written note that:-

"It has also been decided to consult the outside producers at 
the time of finalising the production programme of the 
Films Division so that their talents and special aptitude 
is utilised. Films are not always assigned through ten-
ders but on negotiation basis depending upon the nature 
of the subject and the standing of the producers." 

1.41. The Committee note that the Films Division is at present 
giving out the production of 25 per cent of documentary films to the 
.outside producers and that this percentage is proposed to be increas-
ed to 50 per cent. The Committee would, however, like to point out 
that while giving contracts for the production of documentary films 
to the outside producers, care must be taken to ensure that the pro-
ducer concerned has got background knowledge and aptitude for 
that particular subject which is being assigned to him so that -his 
best talents may be fully reflected in the films produced. 

1.42. The Committee would like Government to undertake a re-
view of the films produ'ced by these producers and ascertain tire re-
actions of the viewers so as to bring about improvement in this re-
gard. The result of the review should be communicated to the 
Committee. 

1.43. The Committee note that according to the tdatistics supplied 
by the Government while the cost per metre of the films produced 
by the outside producers is Rs. 74.58 the corresponding figure for the 
films produced by the Fibns Division is Rs. 115. However, it has 
been claimed by the representative of the Films Division at the time 
of evidence before the Committee that these figures are not correct 
as they did not have 8 qualified Cost Accounts Officer at that time, 
and the correct cost of production of films in the Films Division ts 
now at the rate of ~s. ~O.50 pelf. ,~~tre r£ainst_Rs. 81, in the case of 

1 A 1.1.1-.. L. .• I LLn{ARY 
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private producers. The Committee recommend that as promised by 
the representative of the Ministry. the cost of production of films in 
the Films Division should be properly worked out by the Cost 
Accounts Officer to make a l"Omparative study and it should be en-
sured that their cost of production are comparable to the cost of 
films produced by the private producers. The Committee feel that 
in view of the equipment and facilities available with the Films 
Division, and the expertise gained by them in the production of do-
cumentary films, it should be possible for the Films Division to re-
duce the cost of films produced be the Films Division so that they 
are able to produce a larger number of films in the existing budget 
of the films Division. 

D. Newsreels produced by the Films Division 

1.44. Upto the end of March, 1973 the Films Division had pro-
duced 1339 National News-reels, 149 Regional News-reels and 229 
news-reels compilations. The production of regional newsreels was 
started in· January, 1970 and since than 149 regional newsreels have 
been produced. 

1.45. Newsreels production work is looked after by 2 producers 
under whom there are 13 Newsreels Officers and 5 Assistant News-
reel Officers stationed at Bombay, Calcutta, New Delhi, Madras and 
other important cities in India. These Newsreel officers cover im-
portant news items for inclusion in the newsreels. Foreign news-
reels items are received from various countries under an exchange 
arrangement. Films Division producers one newsreel evrey week. 

1.46. As regards commercial distribution of documentary films 
and newsreels in India, 432 prints of the latest documentary films 
and latest newsreel in 15 languages are released in 288 first run 
cinema houses In India every week, each cinema house getting 
either a newsreel or one or two documentary films. After the 
prints have completed their run of one week in the first set of 
288 cinema houses, the same prints are passed on to the second 
set of cinema house and the process is continued. In this way. 
as many as 7,800 Cinema houses in the country are continuously 
serviced by films either made by Films Division or acquired by it. 

1,117. A leading organisation of films employees in the-ir Memo-
"'I'lndum submitted to the Committee haVe stated:-

"It is commonly said by the cinegoers that the newsreels 
give overwhemingly large and unimaginative coverage 
to the appearance of the Ministers engaged in performing 
by and large ceremonial functions. It is also ~aid about 
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Us newsreels that they become stale and valueless by the 
time they re~~h the screen in the big cities and townships 
8S It takes couple of day. to make them and it takes thesf 
newsreels to complete national circuit in six months, 
The time-lag causes certain amount of embarrassment to 
the establishment. For instance, its newsreels showing 
Dr. Zakir Hussain performing functions as the President 
of India were being shown six months after his sad 
demise. It also happened in the case of late Lal Bahadur 
Shastri and for the same reason such embarrassment is 
like to be caused again and again because of the time-lag." 

1.48. Asked if it was a fact that the newsreels circulated by the 
Films Division became stale and lost their news value by the time 
-they were circulated, the representative of the Films Division stated 
in his evidence before the Committee:-

"The time-taken by a newsreel or a documentary film to com-
plete its all India Circuit depend on the number of 
prints which we can prepare. Earlier, a newsreel used 
to take as much as 35 weeks to complp.te its circuit. But, 
now we have been able to make moy I prints, Rnd there-
fore, a newsreel completes its all Indil circuit in 22 weeks. 
According to us, an ideal situation will be, when a news-
reel is able to complete its rircuit in 4 weeks. But, for 
that, we need additional funds. During the comi'ngPlan, 
We hope to get some additional funds and we are plan-
ning to prepare as many prints as we need, to complete 
the circuit in 14 weeks instead of 22 weeks." 

1.49. Asked if it was a fact that newsreel showing Dr. Zakir 
'Hussain performing functions as the President of India were shown 
six months after his sad demise, the representative of the, F'ilms 

I d " I!I:"'-, I, Division rep ie :--'![ 

"This situation is possible because as I submitted earlier, a 
newsreel takes 22 weeks to complete its circuit. So such 
situations are bound to arise." 

1.50. Asked if the staff could not have been instructed to stop 
the exhibition of such films, the representative of the Films Divi-

-sion replied:-

CIOn such occasions, we' always do. It takes a long time to 
send instructions to small towns and semi-ruTl:ll areal. 
We have to inform the branch manager concerned and 
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he has to send telegrams. All this cannot b: :bne in 
one day." 

1.51. The representative of the Ministry of -Information and 
Broadcasting state:-

"The Films Division must have slipped up on this. After 
Dr. Zakir Hussain's death, a telegram should have been 
sent to all concerned that the newsreel should be taken 
off ...... certainly this is a very regrettable slip." 

1.52. Asked what other improvements are proposed to be made 
in the newsreels, the representative of the Ministry of Information 
and Broadcasting stated:-

"Now what we are doing is that instead of having the news-
reels to deal with merely spot news, knowing now that a 
newsreel produced today may be seen by the audience 
14 or 22 weeks later-that means, it is like a stale news-
paper; We cannot help under the present conditions of 
our country-we are trying to deal with a part.icular 
subject, deal with a news-item but then go on in depth, 
make a detailed study, so that it will be news plus a 
feature." 

1.53. The Committee note that the Films Division have produced 
more than 1800 newweel including regional newsreel and news-
reels compilation and these newsreels are circulated in the various 
cinema houses in the c.ountry. The Committee further note that 
it takes a newsreel about 22 weeks to complete the circuit through-
out the country: The Committee feel that this period of 22 weeks 
is too long with the result that the newsreels become stale and lose 
their news value by the time, these newsreels reach the rural area!'. 
Generally the people do not take any intrest in seeing these news-
reels. The Committee feel that if the newsreel are t'o serve their 
purpOSe and retain the interest of the audiences, it is imperative that 
the newsreel should complete its ci~uit within the period of two 
to threee months. The Committee recommend that sufficient copies 
of the news-print should be prepared so that these newsre~ls may 
complete the circuit within a short time and retain the interest of 
the audiences. Moreover the newsreels should be produced in such 
a way that even though they may become old, they may still retain 
sufHdent news value so that the cinema going people mRY be 
interested in seeing these reels. The Committee note that the 
Ministry of Infol'lllation and Broadcasting is already planning to 
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take measures so that these newsreels may contain news as well as-
otber poiJits of lasting interest. The Committee would like tbe 
Ministry to take concrete action to Jive shape to tbis idea at an 
early date. 

E. SettiDg up of Units in otber Film Producing Centres. 

1.54. The headquarters of the Films Division are located in' 
Bombay. For the production of defence training films, the Defence 
Films Wing of the Films Division was set up in Delhi in 1968. 
Another production unit of the Films Division headed by a producer 
is alSo functioning in Delhi since July, 1968 for the production of 
films on food and agriculture. 

1.55. A leading organisation of film producers is a memorandum 
submitted to the Committee has stated:-

"There is, however, a grievance against the Films Division's 
neglect of the film industry and trade of Eastern India. 
A large part of revenue of the Films Division is derived 
from the cinemas in Eastern India, but practically the 
entire work is done in Bombay. Private producers of 
documentaries in Eastern India are ncglccted and what-
ever jobs are given to them, they are unremunerative in 
as much as they have to incur large costs for repeated 
visits to Bombay to show the progress of work in respect 
of documentaries ordered by the Films Division. The 
newsreels and background of documentaries do not cover 
much of Eastern India." 

1.56. The Committee on Broadcasting and Information Media in 
their Report on Documentary Films and Newsreel in 1966 had re-
commended that:-

"Regional units should be set up at Delhi, Calcutta and 
Madras-the unit at Delhi getting priority. They should 
be controlled and constituted by a revamped Films 
Division." 

1.57. The Study Team appointed to consider the grievances of 
the Film Industry in West Bengal, in their Report submitted in 
April, 1972, had recommended that:-

"Production of documentaries and newsreels by the Films 
Division should be decentralised and a branch office of 
this Division should be set up for this purpose in Calcutta. 
Similarly, the work of production of films for TV should' 
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also be decentralised and necessary facilities for this 
purpose developed in Calcutta." 

1.58. Asked if the Films Division had any proposal to open 
regional offices of the Films Division in other Film producing 
centres, the representative of the Films Division stated in his evi-
dence before the Committee:-

"We propOSe to open regional film production centres at 
Calcutta, Madras and Delhi. From there, We will be 
giving subjects to independent film producers. Already 
a beginning has been made by transferring some of the 
processing work to the laboratories in Cakutta." 

1.59. The Committee note that at present all the offices of the 
Films Division are locat.ed in Bombay, except two offices in Delhi 
which looks after the Defence Films Wing and producing of films 
on food and agriculture. The Committee feel that there is force 
in the plea of the producers in other film producing centres like 
Madras and Calcutta that the regional units of the Film Division 
should be set up in other centres also so tbat proper liaison may 
be kept with the documentary films produers in those centre9. 

'The Committee further note that the Committee on Broadcasting 
and Information Media in their Report on documentary films (1966) 
had also recommended that r.egional units of the Films Division 
should be set up at Delhi. Madras and Calcutta. The Committee 
further note that Films Division now proposes to open regional film 
production centres at Calcutta, Madras and Delhi. The Committee 
recommend that the regional unifs of the Films Division at Madras 
~lDd Calcutta should be set up at an early date. They hope t!tnt the 

. setting up of regional units at these centres will provide further 
lillip to the regional film industrfy in thos.e centres which is already 
suffering because of shortage of work. 

F. Production o·f Films for Television 

1.60. Over the years, the Films Division has produced about 50. 
TV films (including TV fillers) for use in Indian and foreign T.V. 
Apart from this, a very large number of documentary films and 
lewsreels produced by the Films Division are also used by TV 
Centres in India. Recently, the Films Division has taken up the 
production of 36 TV films specially intended for Indian TV. Of 
these, three films have already been completed. 
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1.61. Asked about the cost of these films and revenue earned from 

these films, the Ministry have informed the Committee in a written 
mote that:-

"The cost of TV films produced by the Films Division has 
not yet been worked out. However, it may be mentioned 
that the cost of an average TV films would be somewhat 
less than the cost of an average Black and White nocu-
mentary film. The cost of TV films can be further reduc-
ed if they are produced exclusively in 16 mm. But for 
want of adequate 16 mm equipment, for the present the 
Divi'sion can produce only a few TV films in 16 mm 
and the rest will have to be produced in 35 mm and then 
reduced to 16 mm. 

When the Films Division produces a TV film for the use of 
TV Stations in India, the Films Division meets the entire 
cost of production. The prints of films required by the 
TV Centres in India are sold to them at rates prescribed 
for sale for non-commercial purposes. However, when 
films are loaned to them, the Films Division does not 
receive any royalty from them. In this connection it 
may be mentioned that the Films Division does earn 
some revenue from TV films in the following cases:--

(i) When TV films are found suitable for theatrical release, 
rentals are realised from cinema houses. 

(ii) When TV films are selected by commercial TV 
Stations in foreign countries, Films Division gets some 

royalty." 
1.62. Asked if the Films Division propose to undertake production 

·(jf films for television on a regular basis, the representative of the 
'Films Division stated in his evidence before the Committee:-

"We have made a small beginning. We have completed 3 
TV films. They have been telecast. Other films are 
nearing completion. We hope to supply them to TV soon. 
There are five or six films which are under production. 
But all these films have been made by the Films Divis-
ion out of the existing budget etc. From next year we 
hope to start four TV production centres and we are pre-
pared to undertake a bigger programme. At present, we 
are aiming at having 26 different programmes from each 
centre. The duration' of each film may be one hour or 
half an hour or 15 minutes." 
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1.63. Asked if the estimates of cost of setting up Centres for 

production 16 mm TV films at Calcutta, Madras, Bombay and New 
belhi have been worked out, the representative of the Films Divis·· 
sian stated in his evidence before the Commitwe:-

"The non-recurring expenditure' is Rs. 324 lakhs and the re-
curring expenditure is Rs. 235 lakhs for all the four 
centres for a period of five years." 

1.64. Asked about the cost of producing television films at these 
centres, the l'epresentative of the Ministry of Information and 
Broadcasting stated:-

"On the basis of the present projections of the estimates, the 
feeling is that it would be about Rs. 44 per metre, against. 
the present films Division documentary cost of Rs. SO per 
metre. It will be nearly half of that." 

1.65. Asked about the reasons for not working out the cost of 
the film produced for television so far, the Ministry have informedl 
the Committee in a written note that:-

"Presently, the TV films have been produced alongwith the 
normal production activity of the Films Division. The 
cost of all the documentaries, including the films for T.V., 
produced by the Films Division will be worked out after 
the accounts for 1973-74 are completed." 

1.66. The Committee note that Films Division have also undertaken 
the production of films for Television and has produced 50 T.V. 
films over the years. Out of the 36 TV films recently taken up for 
production by the Films Division. 3 have already been completed 
by it. The Committ.ee further note that the Films Division is pro-
posing to start 4 T.V. production centres at Calcutta, Madras, 
Bombay and New Delhi for the production of 16 m.m. TV films. 
The non-recurring expenditure on the setting up of these centres 
is stated to be Rs. 324 lakhs and the recurring expenditure Rs. 23S 
lakhs for a period of five years. The Committee regret to note that 
although the Films Division has already pmduced 50 T.V. films, thp. 
cost of such fUms has not yet been worked out by it. What is more 
surprising is that even the estimated cost of producing TV films 
at proposed 4 centres has not been worked out by the Films Divi-
sion. It has only a fee1ing that the cost would be about Rs." 
per metre. The Committee are unable to appreciate how the sct-
ting up of the 4, centres at an estimated cost of about Rs. 6 crores 
(both recurring and non-~curring) is being proposed without going-
into the detaUed cost estimates of the end product. The Committee-
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like Government to first have the estimates of the eost of production 
of TV mIllS at these centres, worked out realistically and based on 
such B study, decide about the setting up of the TV production 
centre. They would further like Government to first set up one 
centre to produce films S!pecially intended for T.V., on a pilot basis 
and based on the experience of working of that c,entre, set up other 
centres as required, so as to enSUl'e that the TV Films produced at 
these centres Br,e economically produced and meet the requirements 
of the viewers. 

1.67. The Committee need hardly emphasise that the TV films 
produced by the Films Division should not only be ,educative and 
infol'mative but should also be entertaining. Since TV films nre 
seen by the whole family including the children, it should also be 
ensured that the films produced by Films Division, are pace setters 
of high quality, and are free from sex, nudity, violence etc., and 
have an elevating influence on the viewers. 

1.68. The Committee note that the Films Division can reduce 
the cost of production of films for television if these films are pro-
duced on 16 m.m. but because of lack of equipment, the Films 
Division is not in a position to undertake the production of 16 m.m. 
fil1ns 011 a big sca,le. The Committee recommend that necessary 
steps should be taken to procure the requisite equipment for the 
Films Division so that the production of 16 m.m. films conld be 
taken up in l'ight earnest. 

G. Audience Survey 

1.69. Various and contradictory opinions have been expressed 
about the quality of films produced by the Films Division and its 
impact on the cinema going public. Asked if the Films Division, 
has made any survey of the impact of the films produced by the 
Films Division on the people, the Films Division has informed the 
Committee in a written note that:-

"The Division is not satisfied with the measures so far taken 
for evaluation of films. The Films Division does not have 
any organised machinery to find out public reaction to 
its films. However, some steps have been taken to 
evaluate the impact of films from time to time. 

A scheme was suggested by the Division for inclusion in the 
Fourth Five Year Plan for creation of an audience reac-
tion research section in the Films Division with a skeleton 
staff. The proposal was not approved by the Govern-
ment. 
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An attempt had also been made through the Directorate of 
Field Publicity to find out reaction to our films in the 
rural areas, but the results could not be analysed for 
want of proper staff for the purpose. Similarly, other 
attempts were made by the Films Division by distribu-
tion of printed questionnaire during commercial shows. 
These attempts had also to be abandoned. In the absence 
of any satisfactory arrangements for gauging audience 
reaction, the Films Division has been left with no choice 
but to depend on whatever little information it gathers 
through the following services:-

(i) Editorials in newspapers on the activities of the Films 
Division. . 

(ii) Letters to the Editor appearing in newspapers; 
(iii) Press comments and press reviews; and 
(iv) Reports from our Missions abroad . 

... ... ... 
... ... 

... 
... 

... 
... 

... 

However, the above mea,sures can only be treated as ad hoc 
measures and cannot be a substitute for a well organised 
and scientific evaluation of the Films Division's films and 
their impact. The Films Division feels that this can be 
achieved only if proper machinery for the purpose is 
available. With this end in view, a proposal was again 
made to the Government for inclusion of the scheme for 
creation of an Evaluation Cell in the Films Division in 
the Fifth Five Year Plan. The Steering Group of the 
Planning Commission has, however, recommended that 
the organisation for eV11uation should be located in the 
main Ministry." 

1.70. Asked during evidence, if the Films Division proposed to 
conduct any study of the impact of the films produced with Films 
Division, on the people, the representative of the Films Division 
stated in his evidence before the Committee:-

"We do not have any machinery at present in the Films 
Division but we do hope to work on it from the next 
year." 

1.71. The representative of the Ministry of Information and 
Broar'lcasting added:-

"We do feel to study audience reaction is a highly skilled 
thing. It is not merely by occasional reports by the people 
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who show the films themselves that one can get the 
idea of audience reaction. There is a highly developed 
body of social science for study of audience reaction and 
we feel that much more meticulous study of audience 
reactions should be made and that is why both in the area 
of radio television and films we made a submission to 
the Planning Commission to allot funds during the Fifth 
Plan to make studies on audience reaction because this 
is an area which had been neglected in the past. We 
have got the necessary allocation in the Fifth Plan and 
we hope will get a better feed-back from the general 
public as to how our films are received." 

1.72. The Committee note that the Films Division have no 
machinery to assess the impact of the films produced by the Films 
Division on th~ common people with tbe result that the popularity 
or otherwise of the. documentary films and their educative value can-
not be assessed. In view of the fact that Films Division is producing 
films for other Ministries also like films on Family Planning. Agri-
culture etc., and large sums of money are being spent for the pro-
duction of these films, it is necessary that there should be suitable 
arrangements to assess whether these mms are serving the purpose 
for which they are intended. The Committee recommend that a 
suitable machinery should be evolved by the Ministry of Information 
and Broadcasting to condud a survey of the impact of the films and 
news-reels produced by the Films Division on the people. The pro-
posed machinery should be set up in the Ministry of Information 
and Broadcasting and should develop a system of feedback to the 
Films Division, so that improvements may be made in the films of 
the Films Division in the light of the studies made. The Committee 
feel that this system of feedback is all the more necessary when the 
Films Division is going to farm out increasing number of rums to ovt­
side producers. , • 



CHAPTER U 

FILM AND TELEVISION INSTITUTE OF INDIA, POONA 

A. Historical Background 

The Film Institute of India was established in 1961 following the 
recommendations of the Film Enquiry Committee, 1951 with the 
object of providing facilities for professional training in a scientific 
and systematic manner in the art and technique of fUm-making, 
thus helping to bring about improvements in the technical as well 
as aesthetic standards of Indian films. The original conception was 
that the Institute should be set up as an append;lge to the National 
Film Board, which was to have composed of a Film Production 
Bureau and the Film Institute. A Bill was also introduced in Par-
liament in 1956 for establishing the National Film Board as a statu-
tory organisation but subsequently, for reasons of economy, it was 
withdrawn. However, the idea of a Film Institute was pursued and 
the Institute was set up as a subordinate office of the Ministry of 
Information and Broadcasting. 

2.2. With the creation of a Television Training Centre at Poona 
and the decision to treat it as a wing of the Institute, the area of acti-
vity of the Institute has widened and the Institute has been re-named 
as Film and T.V. Institute of India, Poona. The training in the 
Television Wing at Delhi is, for the present, confined to 'in service 
training' of All India Radio personnel. The wing will be moving 
from Delhi to Poona to occupy the new building complex, which is 
now under construction. 

B. Organisational Set-up 

2.3. The Film and Television Institute of India has been set up as 
a subordinate office of the Ministry of Information and Broadcasting. 
The Director of the Institute as Head of Dep'lrtment exercises finan-
cial and administrative powers delegated to him under the Funda-
mental Rules and Supplementary Rules and Delegation of Financial 
Powers Rules. The Administrative Officer enjoys the powers of a 
Head of Office and assists the Director in carrying out day to day 
administra tion. 

2.4. The object of setting up of the Institute is to impart profes-
.'ooal training in the art and technique of film-making and to under-
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take research in the allied fields of cinema as a means of communica-
tion and education . 

.Functions 

The main functions of the Institute are:-

(a) to impart training in the following aspects of film produc-
tion and other allied subjects, namely:-
1. Film Direction 
2. Screen-play Writing 
3. Film Acting 
4. Motion Picture Photography 
5. Sound Recording and Sound Engineering. 
6. Film Editing 
7. Film Appreciation 
8. Film Production 
9. Art Direction 

10. Film Processing 
11. Make-up 
12. Costume Designing 
13. Animation 
il4. Film Publicity and Public Relations 
!J.5. Film Distl'libution and Exhibition. 

,"(b) to grant Diploma and Certifi'cateE. to Sllcccssful trainees 
who have comple1led the prescribed courses; 

{(c) to co-ordinate the actiVlities for training of tum technicians 
in India; and 

'(d) to maintain a library of dmportant films 'produced in India 
and abroad. 

2.5. The Film Wing of the Institute is· at present offering regular 
.courses for whole-time students in the folloWing subjects:--

"Three Year Course: 

1. Film Direction 
2. Screenplay Wtiting 
3. Motion Picture Photography 
·4. Sound Recording andSoun:d tigineenllg. . . 
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. T,WQ Year Course: 
1. Film Editing 
2. Film Acting." 

2.6. The Committee appointed to enquire into the working of the-
Film and Television Institute of India, Poona in their Report sub-
mitted in 1972 had recommended as follows:-

"The Committee are of the view that an organisation like the 
Film Institute which train young people in making good 
quality films cannot be relegated to the position of a 
mere office of a Ministry .... They recommend that the 
status of the Institute be raised to that of an autonomous 
body, by an Act of Parliament and in the Act, the aims 
and objectives of the Institute be clearly defined. They 
a1·so feel that it may be desirable to link the Institute 
with the University Grants Commission:' 

2.7. In their action taken statement showing action taken on the 
above-mentioned Report, the Government have stated that :-

"It has been decided to constitute the Institute as a "society". 
Details are being worked out." 

2.8. Asked about the action taken by Government on the above 
recommendation of the Committee, the representative of the Minis-
try of Information and Broadcasting stated in. his evidence before 
the Committee:-

11< .• 

"The dedsion has been taken, in principle, in the Ministry to 
convert it into a society under the Societies Registration 
Act. The proposal is now being processed in the Minis-
try of Finance and, with the approval of the Ca,binet, it 
will be put into action·· ... The decision, in principle, was 
taken in April, 1973. Since then, we have- drafted the 
proposal, drafted the charter of the society, the rules etc. 
It has now been cleared by the M'mistry of Finance." 

2.9. Asked why the recommendation which was made in 1972 has 
not been implemented so far, the representative of the Ministry rep-
lied:-

"The Report contained several recommendations. This, of 
course, was the core recommendation to give autonomy, 
to give freedom of action to the Institute and to convert-
it into a society. The decision was t3·ken, in" principle, Olll 
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that. Before that, the Advisory Committee for the Filml 
Institute was consulted. There i'.) the Advisory Com-
mittee with which many eminent film people are asso-
ciated. Taking into consideration various opinions it 
was decided, in principle, in April, 1973 to set up a 
society, Since then we are in the procc'.ls of implemen-
tation." 

2.10. The Committee note tbat in pursuance of tbe recommenda-
tions of the Film Enquiry Committee, 1951, Government set up the 
Film Institute of India, Poona in 1961 to impart training to the 
young talents in the country in a Scientific and systematic manner 
and that the institute has now come to occupy the position of a 
leading film training institution in the country. The institute is im-
parting training in film acting, film direction, film editing, screen 
play writing, motion picture photography and sound recording. The 
Committee are glad to note that the Film Institute has filled a void 
in the film industry in the sense that young men and women arc 
able to get professional training before entering the film industry 
and that the diploma holders of the Film Institute have by and large 
earned a good name for the Institute by their performances. 

2,ll. The Committee further note that the Film Institute was 
set up as a subordinate office of the Government of India. Although 
the Committee appointed to enquire into the working of the Insti-
tute, in their Report submitted in 1972 had recommended that status 
of the Institute be raised to that of an autonomous body by an act 
of Parliament, and the aims and objectives of the Institute be dearly 
defined and a1thougJt thel l'\ecommendation has been accepted by 
Government in princple to convert the Institute a society under 
the Societies Registration Act, necessary steps in this direction have 
not yet been taken. The Committee feel that as the Film Institute 
is an educational institution and has come to occupy the position 
of the premier Institute of training in Films, the Institute should 
be set up as an autonomous body preferably by a statute of Par-
liament in the interest of its accountability to Parliament. It would 
),e recalled tli8t the working of Universities and other educational 
institutes of national importance are generally regulated by Statu-
tes. The Committee would like to be informed of the action taken 
by Government within six months. 

C. Achievements of the Institute 
2.12. A number of organisations connected with the films and' 

individuals who have submitted Memoranda to the Committee have· 
praised the performance of the diploma-holders of the Film and' 
Television Institute of India. 
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2.13. In a Momorandum submitted to the Committee, a leading 
,organisation of film employees in the country has stated:--

"The Institute deserves praise for the commendable job it has 
done in bringing well trained generation of young artists 
and technicians into film industry. By doing so it has 
helped the film-makers to come out of the strangehold 
of the established starts and star-technicians. The fact 
that the graduates from the Institute are immediately ab-
sotbed 'in the industry speaks volume." 

2.14. A leading film producer has stated in his Memoranc\um sub-
rmltted to the Comnrlttee :-

"The Film Institute is doing a good job in imparting basic 
knowledge and training for different se~tors of picture 
making. The major training will come by actual work-
ing in regular jobs." 

2.15. A leading organisation of film producers, in a Memorandum 
1'8Ubmitted ,to the Committee, has stated :-

"The existing Film Institute in Poona is giving adequate tra-
ining to its students in the departments of film tech-
niques. This training appears to be adequate." 

2.16. During their tour, the Study Group of the Committee were 
rfnformed at Madras by the film organisation of the South that :-

"Reports about the working of the Film and Television Insti-
tute of India, Poona a.re quite enco..!raging, From avail-
able reports, the diploma-holders of the Institute nre 
found to be fair1y well-equipped." 

'2.17. Another leading film producer has stated in his Memoran-
.dum submitted to the Committee that:-

-"This is one field where Government deserves unqualified 
praise. The Poona Institute has done real good work by 
providing training for various kinds of jobs connected 
with the making of movies. Thanks to the highly efficient 
staff of· teachers and teehnically qualified personn~l the 
quality of 'the product turned ~ut from this Institute is 
really fIrst rate. The Industry owes its thanks to the 

-Poona -Institute 'for a number of good artists and techni-
chms some of wnom are front rank names today," 

. 2.18, S('I far 506 students have been 8wardeddisplomas in ditferent 
S8Ubjccts. -The figures include 37 foreign students. On the basis of 
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an entrance examination and audition and screen tests held at va-
rious centres and further viva-voce tests at Poona, 74 students were 
.a~itted during the academic year 1973-74, out of a total of 3,123 
applicants. The total number of students on the rolls on 31-12-1973 
was 180 which included 19 students. from Bangladesh, Nepal, Afgha-
nistan, Ghana, Bulgaria, Malaysia, U.S.A. and Singapore. The 
.nuinber of girl students on the rolls was 28. 

2.19. Asked about the present procedure for the selection of stu-
dents in the Institute, the Ministry of Information and Broadcast-
ing have stated in a written note submitted to the Committee 
:that :-

"Foreign students are admitted on the basis of scrutiny of 
their applications. Admission of Indian students to the 
various courses except Acting course is made on the basis 
of the results of an entrance examination which comprises 
a written test and a viva voce. The written test is held 
a.t Allahabad, Bombay, Calcutta, Delhi, Madras and 
Ranchi and is conducted in the following subjects:-

(i) English composition; and 

(ii) General Knowledge. 

Candidates seeking admission in Motion Picture Photo-
graphy, Sound Recording and Sound Engineering are re-
quired, in addition, to take a test in Science. Candidates 
securing qualifying marks in the written test are requir-
ed to appear for the viva voce held at Poona. 

Selection to the Acting CourSe is made on the basis of a com-
petitive audition test and a test to judge the protogenic 
appearance. The photogenic appearance would first be 
checked up with the help of the protographs submitted by 
the candidates. The students selected after scrutiny of 
the applications and thephotograps would be called for 
a competitive audition test. For this test, a copy of the 
qualifying test paper would be sent to the candidates in 
advance. The candidates would be required to perform 
one of the set pieces from the test paper as well as a 
piece of their own choice which must not be taken from 
the test paper. The letter piece should be of a contrasting 
character. The audition test is held at Bombay, Delhi, 
Calcutta and Madras. The candidates selected on the 
basis of the audition test would be given a s:'reen test 
at the respective centres. The final selection for ndmis-
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sion to the Film Acting Course is made on the basis of 
the performance at the audition test and the screen test. 
The tests at the four centres are conducted by a Selec-
tion Committee consisting of the Director and two mem-
bers of the faculty and three outside experts having 
specialised experience in direction and acting. These three 
invitees are invariably drawn from the film world. The 
final selection is entrusted to the Central Selection Com-
mittee which besides having Director and two members 
the faculty, has one eminent director, one senior B.ctor and 
one senior actress. The finalists are required to go to-
Poona for this selection." 

2.20. Asked if any improvement have b€en made in the present 
selection procedure, the Ministry haVe stated that :~ 

"Every year widest possible publicity is given through the 
Newspapers about the courses offered by the Institute in 
order to attract talented youngsters. By and large the 
present procedure ensures that actually deserving and 
meritorious candidates are selected to various courses. 
However, recently the following changes have been ap-
proved by Government for being adopted from the aca-
demic year 1974-75 :-

(i) The Film Acting course candidates should also under-
take a written test along with others. 

(ii) The screen test for the Film Acting course candidates 
be abolished." 

2.21. Asked about the employment position of the diploma-hol-
ders of the Institute, the Ministry of Information and Broadcasting 
have stated in a written note submitted to the Committee :-

,r' • 

1'," 

"According to the data collected, out of 435 diploma-holders 
in various courses, reliable information could be got about 
232 students only. Remaining 203 diploma-holders could 
not inform the Institute about their employment position. 
Out of 232 diploma-holders--22 diploma-holders have 
changed careers and 2 have expired. 214 diplOma-holders 
are gainfully employed as follows:-

106 are working in the private sector 
69 are working in the public sector 

2 are working abroad 
33 are from foreign countries 

4 are continu'ing their further studies.'" 
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2.22. A leading organisation of fUm exhibitors in their Memo-

i'andum to the Committee has represented that:-

"It would appear that many of the stars coming out of the 
."stitute develop a "Star Image" even before they come 
out of the Institute. It will be necessary to inculcate a 
spirit of service of Art, while they are studying at the 
Institute." 

2.23. Asked what steps have been taken to inculcate a spirit of 
-service of art in the students of Film and Television Institute and 
make them acquainted with the Indian Culture, the representative 
<)f the Ministry of Information and Broadcasting stated in his 
-evidence before the Committee that:-

"The present curriculum in the Institute includes a course of 
Indian culture and current affairs. It may need further 
amplification. The idea is to make a person have a fuller 
personality. We shall convey this well made observa-
tions to the Director of the Institute so that he can modi-
fy the course to serve the objective better. 

About the students developing a star image whille studying 
in the Institute, it is a question of glamour being attach-
ed to the film industry; it is a human failing. Every 
potential star imagines him to be the star he admires. 
Cinema environment is glamour-oriented and ego-orient-
ed. That is why we agree with the desirability of giving 
him sound knowledge of cultural development. Our pre-
sent course aims at it." 

2.24. The Government of India. appointed in 1971 an Enquiry 
Committee under the Chairmanship of Shri G. D. Khosla to en-
quire into the working of the Film and Television Institute of India, 
Poona. The Committee submitted their Report in 1972. Some of 
the major recommendations of the Committee were:-

"1. They suggest that an Academic Council consisting of 
eleven members viz., the Principal, five Professors, who 
may be Heads of the various fac,ulties, a student repre-
sentative, and four outsiders drawn from the Industry 
or the creative Arts be set up. This would take care of 
all academic matters like fixing the syllabi for various 
courses, arranging time tables, inviting guest lecturers 
ar.·) abo generally supervise the theoretical and techni-
{:1'.l teaching imparted in the Institute. 
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2. In addition to the setting up of the Academic Coundl, th~ 

Committee recommend the com;titutlon of a consultative 
body comprising eleven person, viz., Principal, five mem-
bers of the staff, and five students representatives to deal 
with matters affecting the student community. This 
body would consider the complaints received regarding 
administrative machinery and any other matter and, re-
port to the Principal or the Academic Council. 

3. The Committee are of the view that the Principal of the 
Institute should be a man who is intimately connected 
with the art of film making. They are inclined to be-
lieve that only such a Principal, who has first hand 
knowledge of the film making process and can inspire 
the students and infuse confidence among the staff will 
be successful. They are also of the view that, thougb the 
present scale of pay attached to the post is not adequate· 
enough to attract the right type of persons, if the recom-
mendation regarding the status of the Institute is agreed 
to, there will be little difficulty in securing the services 
of competent teachers. The Committee also believe that 
in order to have a continuous inflow of fresh ideas and 
talent and also to introduce the latest developments in 
techniques, the post of the Principal, should be filled on 
a tenure basis i.e. for a short term of three years. The 
Principal, the Committee suggest, should be allowed to 
produce films, and granted leave without pay up to 3 
months. Tbe Committee, while suggesting that no per-
'Son who Is not a film maker should be appointed Princi-
pal, also recommend that he should be paid a salary 
equal to the salary which the D!r~'rtors of Technological 
Institutes are paid together with free residential 
accommodation. 

4. The Committee feel that there should be terminal semi-
nars (symposia) to which outsiders should be invited to 
participate. They observe that these seminars will be 
worthwhile onlv when there is active participation of 
the students. Hence the students should be encouraged 
to write papers for the seminars. 

5. The Committee are dhnressed to learn that a great amount 
of indiscipline prevails on the Campus. It has, however, 
not been possible for them to verify the correctness of 
specific allegations regarding rowdyism and exceS'Sively 
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penniMivebehaviatlr on the Campus. The Committee;. 
empbasise that ateacbing in.stitution like the Film Insti-
tute mu"t be kept clear of these evils and suggest that 
the Principal and the Registrar should be able to achieve" 
this objective by enforcing strict and ruthless discipline. 
The Committee however, leave the matter of formulating 
a code of conduct for the students, which will not be 
too strict or tyI1lnnical, to the Principal. 

6. The Committee feel that it is desirable to start Refresher 
Courses for the people engaged in the industry at film 
production centres namely Bombay, Calcutta and Madras 
so that they can benefit from the latest equipment 
available at the Institute and also by the developments 
made abroad, which can soon find place, in a teaching 
institution, more prompt1y than in the industry. 

7. The Committee feel that there is no need to have a sep8-
Tate course for screenplay Writing course with the Film 
Direction course. The Committee also suggest that for 
the first two terms, all students should follow all the' 
courSffi with special emphasis ()n the particular course 
chosen by them. They further suggest that guest 
lecturers on the creative arts, And cultural subjects 
should receive greater emphasis. The students should' 
also receive elementary training in history, 8rt, archaeo-
logy, music, dance, literature and traditional and 
modern trends in Indian culture. 

8. The Committee feel that the fee of guest lecturers is 
derisively low. They, therefore, recommend that a guest 
lecturer be paid Rs. 100 for each lecture in addition to 
his expenses. The guest lecturers should also be provided 
with basic amenities in the matter of food, transport and 
accommodation when they are in Poona. They also see 
no reason, whv Government servants should not receive' 
the same fee, but they wish to leave the matter to the· 
Government for a decision. 

Q. Pointing out the inadequacy of technical facilities available' 
at the Film Institute, the Committee note that in the 
institution<; abroad the train;n~ in film makinfil; is impart-
ed through 16 mm and super 8 mm films, whereas the-· 
Institute is gtill using only 35 mm films. They further 
~ugg~~~ that the equipment should be imported from 
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abroad for the Institute. The Committee estimate the 
expenditure on account of the import of equipment at 
Rs. 60 lakhs, half of which would be in foreign exchange. 
In addition, foreign exchange of Rs. 5 lakhs a year would 
be required for replacements, ,ccessories, raw stock etc. 

Asked about the acHon taken on the recommendations of the 
'Enquiry Committee. the Government have furnished an action 
taken Statement. It is seen from the statement that while a num-
ber of recommendations have been accepted in principle, the imple-
mentation of these recommendations have been left to the new 

'society when the same would come into existence. 

2.25 The Cfl."miUf'° Ilre glad to note that the diploma hofders of 
'the Film and Television Institute of India, Poona have won appre-
ciation and acclaim from the film industry and others. Not only 
that the diploma holders and technicians coming out of fUm Insti-
tute have set new trends in the film indu~try but they have been 
successful to some extent in breaking the strangehold of the evil 
of Star s'ystem in the film industry. The Committee feel that by 
setting up the Film and Television Institute of India, Poona, Gov-
ernment have done a great service to the film industry as well as 
to the country by providing a group of qualified and talented young 
men and women to the film industry who have been able to serve 
,the cause of art to a great extent. ' 

The Committee would, howevel", like to sound a note of caution. 
While it is true that the Film and Television Institute of India, 
Poona have considerable achievements to their credit, there is no 
room for complacency in the matter. The Committee Ilote that 
there were some incidents in the Film and Television Institute re-
-suiting in a strike in the Institute whch led Government to appoint 
--an Enquiry Committee in 1971 and the Enquiry Committee have 
also remarked that "A great amount of indiscipline prevails on the 
campus." The Committee feel that an institute like Film and Tele-
vision Institute must be kept clear of these elements which pro-
mete ads of indiscipline and vandalism. 

2.26. The Committee note that Government had appointed an 
Enquiry Committee to enquire into the working of Films' and Tele-
vision Institute of India, Poona in 1971 and that Committee submit-
ted its Report in 1972. The Enquiry Committee have made a num-
ber of valuable suggestions for improvemeftt in the working of the 
Institute such as appointment of an eminent fUm maker as the 

'Principal of the Institute, appointment of an Academic Council, 
setting up of a Consultative Committee etc. While some of the 
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reecma ...... tIeM lib tile .,fOiDtaaea* of aD. .... t fllm predacer 
• the PriDeipal fJl the Jastit.fe ban ... 1m,....... tty tile 
Goft1'Dllleltt .. 7'._ .fotller ....... dati .. ")'et to .. 
1IIaplemeBted ..... e of tile reeemm._tioas He ....... to he 
implemeoted otaIy .fter the ......... aeeiety to repI.te the work-
i~ of thelDstitute comes ioto existence. The Committee recom-
meod that immediate steps shouJtI be takeo to implement all the 
recommendatioos of the Enquiry Committee which have been .c-
eepted hyGO'fenlment. 

l.U. It bas beeo bruoght to the notice of the Committee that 
many Itudents of the fUm institute develov. • .~r image even be-
fore they come out of the Institute. Moreo~er IIUIny Qf the diploma 
laolders of the Iastitutti wtao h •• e IIfeea s."'....... ia the 81m 
Industry, h.ve themleiveefaUe. Il;re, to the._ of the ltar 
system. The Committee feel that thee is ifttnMdi.te necessity to 
inculcate a spirit of. service to art ... Bettine .p of healthy anti 
new trends in the ftlni industry iti th~ diploma-holder. of the Insti-
tute. The Committee recommend that the academic atmosphere of 
the Institute sh.uJtI be tle1'eloped itt saeIa • way by m.ld .. suitable 
change~ in the curricnla that the "iploma-holders of the Institute 
come out with fresh and aew Ideas, with • spirit of service aod 
dedication to the art and by their example help In removing thie 
evils now prevaJling in the film imlu.,. .,ad help to reinforce the 
healthy trends in the ftIm. iodasf:r1. . 

2.28. The Committee note that one of the recommendations of 
the Enquiry Committee on the J'IIm ud Television Instltute was 
that there should be terminal seminars ud symposia to which out-
siders should be invited. The Committee reeommend that active 
fUm markers and technicians who are knowo for produetion of 
creative. healthy and purposeful films should he invited to partici-
pate in theSe seminars etc., so that the students In the Institute may 
be able to get in touch with the latest trends in the film industry 
and may get benefit of their experiencel and expertise-. 

2.29. From the figures of the diploma-holders so far employed 
which has been fumished to the Committee, it Is seen that out of 
435 diploma-holders. reliable information was available only in res-
Jl~t of 232 diploma-holders and out of these diploma-holders only 
5 are not pinfuDy employN. The Committee feel that the insti-
tute should keep infonnation reprdhlg flte employment position 
of aU the diploma-holdeh S6 that authentic picture about the em-
ployment posltlo-;t of the diJ;loma-holden may be IlvaUabe at all 
time. 
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' ••. 'Th~Com""~ 'reeo ...... f ' ........ t_~\f ..... d ,ketp 
ttlelf.fftform.t!&ftilec .... s •• 4 IacMewall_ •. ,' eli tM, .. ipJ .... 
IIOld8"; ,. ..... Mit; .... 1BnItate-'. tasrto" ...... tile! tMtitute Do 
iad .. :wIIethfto. the G"jedh_~.". .... "IDlilitate'i ... bWllgffUlftIlM 8_ 
th-e pe~ns,te.ed are b8Wag it_> .... le~tlonthe 111m bulustry 
and as • result thereof, bring about improvemenol'lll it6 currit1lJum, 
meth04sofqft!h!etion add ·lniftihg;etc: ", \. ,,:,·:h· , 

: , " ; -. I , I J, 1) ", ,·f, 

2.31. The Committee further reeommend that the working of the 
Institute should be evaluated every five" years by an independent 
body wtth a view to .S5e~· Its -mirkbtt" o1Jtedivety 'ancl' nggest 
me~sures to bring 'aboultlmprovemenh BDtPefRclencytlu!l'em: 

1 ~ { , . • ~,_ " • I ' 1 

1.31. The COIDIIIiUee need . Ilardi,. 'stl'" that tile ;qaallty of train-
mg given in tllelDstitutt sh01lld beed the JalPaftorder. It should 
be eDlUNd that 'tile_test developments in the varioas fields of 
ftlm tee1mJques whieh are ta.,htln thelastitlate '... other coo. 
tries, 8ft taken Dote of by the Institute and suitably reftected in 
their programme nf trnininr "0 that the perSORs who pass out out 
of the institute and man 0111' fUm .' biilusti'y . a". 01 iDtemational 
standards and are able to sueeeufully faee up the ehallenging 
ltasks in "the faSt growing medium Of IJms: 

2.31. The Committee have DO doubt that In order to sustain the 
fntelrest of those who pass out of the 1Dstitllte, it will' be helpful to 
assoeiate them in the various activitieS of the Institute. The Com· 
mittee Dote tlmt the students going oUt of the Institute who make a 
mark ID the film industry areatlowed to have a meaDingful lJail'ti-
cipation· in the training programme of the Institdte by' being invited 
for seminars, 'Symposia etc. The 'Committee would like this healthy 
trend to be sustained. 

D. Refresher Courses 

2.34. A leading organisation of film technicians from the South 
have stated in a Memorandum submitted to the 'Committee:-

"The earlier technicians have had no schooling. They have 
come up by sheer Trial and Error method. While they 
have enormous practical experience they lack theoretical 

, ,know-how. A right step, to organise the bldustry will, 
. therefore, rest ineollectlng theseteclmiclans, giving them 
a busb,.up at theoretical knowledge and ultimately give 
certificates to all of them. Such a "Refresher Course" 
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has been thou,bt of eveo when the PatO Committee 
report was subinitted and the p~ Film Institute has 
also been told on several occasions about this." 

2.35. The Enquiry Committee appointed to enquire into the 
worldng of the Film and Television Institute of-India, Poona, had 
also recommended that:-

tiThe Committee feel that it is' desirable to Mart Refresher 
Courses for the people engaged in the industry at fUm 
production centres namely, Bombay, Calcutta and 
Madras so that they can benefit from the latest equip-
ment available at the' Institute and also by the develop-
ments made abroad, which can soon find place, in a 

teaching institution, more promptly than in the industry." 

2.36. Asked what action has been taken on the above recommen-
dation, the representative of the Ministry of Infonnationand Broad-
casting stated during evidence before the Committee:-

CIA refresher course was organised on two occasions for 
script writers. I must confess that for technicians no 
such nothing was organised. This is a good suggestion 
which can be taken up." 

2.37. The Committee note that there is a demand from the techni-
cians In the fUm industry that there should be a retresher course 
in the Film and Television Institute of India for those technicians 
who are already employed in the Indtuftry but who did not have the 
benefit of getting' theoretical knowledge. The Committee further 
note that the Enquiry Committee appointed to enquire into the 
working of the Institute had also reeommended such refresher 
courses. The Committee recomend that Govenunenl should take 
early steps to stut refresher eoarteS in the Film and Television 
Institute for the teclmicians ete., already e~oyed in the film 
industry 80 that the quality of our fUm maJdng may Improve. 

E. Expansion of the Institute 

2.38. A leading film organisation from the South has stated in 
a Memorandum submitted to the Committee:-

"Institute like the Poona Film Institute may be sponsosed in 
the regional centres for training of artistes and technicians 
with a Central Institute for post-graduate E=tudents." 
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t .•. The tepresentaUveof the orgu.i~on &tated dn his evidence. 
belore the Commlttee:-

"The diploma-holders of the Institute are good not only as 
artistes but as technicians also. L strongly recommend 
that it must be eJllarsea toa very up-to-date lnstitute as 
one of the best in the world with latest equipments and 
facilities ...... My suggestion for removing the evil of staL 
system is thJt more institutes. Uke Poona Film. InstitutE. 
mU&~be ,sponsored .by the Govei-.pment in other producing 
ceati'es like Calcutta and Madras!' 

2.40. Asked if the Government proposed to start Institutes similar 
to the Film and Television Institute, Poona. in other Centres also, 
the Ministry of Information and Broadcasting have stated in a written 
note submitted to the Committee:-

"In the Conference of State Ministers of In-formation, this 
matter was discussed and there was a general consensus 
that there is need for profilferation of Institutes. How-
ever, specia.l courses at regional level may be sponsored as 
and when required. 

It is also Government's thinking that there is a need for for-
mulating a wen-coordinated policy and establishing 
norms and standards. Quality of training is essential. At 
the same time, we must erisulle that inouf anxiety to 
provi'de f8'e\Uties quickly wesh-auld not inadvet'tently 
cause the dilution of quality. Therefore, there -is a neces-
sity that the Film 8fld T~isioR Institute Of India should 
serve as a focal point of consultation and coordination and 
take up the question of minimum essential standards and 
recognition of diplomas etc. Ther~ore. there is no pro-
posal to set up amther ItlMittlteslmilartb the Film and 
Television Institute of rndia.,' P~tue' 

2.41. Asked if Government have made ainy survey of the require-
-ments of artistes and technicians in the film industry and the neeed 
to j.ncrease the intake of the Institute, the representative of the 
Ministry of Information and Broadcasting stated in his evidence be-
lore the Committee:-

"As a result of the success of the students, it is attracting a 
lot of students from our country and neighbouring coun-
tries as well as from Africa. But the faculties have re-
mained at a level commensurate with the finances avail-
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able. But the principle mentioned is a wholesome one and 
should be accepted. One has to remember that one has to. 
regulate training so that absorption in the profession. 
becomes easy; you cannot overproduce a talent which 
is not very much in demand. There is pressure particu-
larly for acting courses or direetion courses .... 

About survey, no survey has been made but persons with· 
technical qualifications have been easily absorbed and it 
appears there is great demand for them. 

The per ctIpita expenditure per student is of the order of 
Rs. 10,000. Increasing intake means expanding the facul-
ties, that is, more studios, acting stages, more equipment. 
At the rate of absorption of talent passing out, the present 
number seems adequate but as the demand increasel\ 
gradually it will have to expand." 

2.42. Tbe Committee Dote tlaat a suuestioa _ been made by 
leadinc film orgaDisatiaas UOm 11m pro_i. ce.,tres otber thall 
Bombay that institutes siJDilar to the Film Institute of Poona may be 
opened in other film pnHIuclDg centres also. Even the 11m industry 
from Bombay havesunested that the in~ ill· tbe u..titute should 
be increased. From the fact tut the diplolD8-bolden .f tbe Insti-
tute have not been able to make the impact on the prevailing star 
system in tbe film industry to the desired exteot because of tbeir 
inadequate aundler aDd from tbe fact that pl'Mtieaily aU tbe diploma. 
holders of the institute bave heen able to get gainful employment .. 
the ColDlllittee feel tbat there is a case of tbe expansion of the film 
institute. The Committee reeommead that a realistic assessment of 
sbert term ancllong term needs of, the film industry fOl' artistes and 
other teebnkians etc. television etc. shouW be made by Govem.-
ment immediately in eonsalt.tion with the Film Industs-y and State 
Governments. 

The Committee note tbat tbere is demand for traW_g in.titutes' 
in tbe otber Film produdng centres. The Committee would Ute 
Government to take concrete steps in consultation wi" State Go~­
emments alld Film Industry to set up sueb Institutes in the other 
film producing centres also. 

G. Growtb. ef Private Institution. 
2.43. A leading organisation of film producers have submitted in 

their memorandum submitted to the Committee:-

"There is a Film Institute in Poona and Institutes in' Madras 
and Bangalore, With ~('raze for film stars,man!V pri-
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vate institutes have come up in places like Bombay. These 
are more intended to exploit the youth with clamour for 
glamour. lit would be necessary to regulate such Institu-
tes by Government recognition to those which are proper-
ly equipped .. " 

'2.44. In a written note submitted' to the Committee, the Ministry 
of Information and Broadcasting have. stated that "Lately, institu-
tions have also been set up by private organisations in Bombay, 
Calcutta, etc." 

2.45. Asked if any check is being exerdsed on these private insti .. 
tu.tes so that these may not exploit the youth, the representative of 
the Ministry of Information and Broadcasting stated in his evidence 
before the Committee:-

"It is true that many private bodies have come up for train-
ing actor., fUm directors, producers etc. There have been 
mixed comments. Some have liked their performanoe, but 
there the many complaints that they lcaarge heavily t thefe 
are not trained teachers etc; We. do not haw full infor-

~ matton 'about them. When a complaint was i'eceived from 
Bombay, we did forward it to the Government of Mahara-
sbtra. because they have to take a . licence from- the· local 

, 'education department. We have :not DR4e'ally 'systemetic 
sttidyor survey. This waS ta,k9n Ul> at the :AdVisory Com-
mittee meeting of the Fihin Institute in' Poona M'ld·~ said 
theottly check we oanenforce is·that they caRnot be given 
recognition. The Education Ministry: representative said, 
they ,have no intention rtogive tecognition to their diplo-
maB.N o-thing more beyond; this has' sofsr happened." 

2.-66. ~. if any check is. bei~ :E!l(eJ1cised, the representative of 
,the Miaistry replied:- " 

", .\"'~ I' '/ '\ ' . j ...; ~ ~ : ; .' l ,.' , 

"It is ~. BaIllie Qil~mma I1s betw:ee~,Rl,lplic e9ucation a,o.d pri-
vate education. There are privat~,.~h~ols w~h JPay.be 
charging high fees and giving avery high quality of edu>-
cation '<Ot; 'indifferent' edu~tJmt;· The only sanction with 
the Government i~ either to recognise and give grant to 
an institution or not." 

UT. The Committee note that a ~r of private &1m training 
Uastitutes have come up in Bombay, Madras and Cale1ltta, etc., and 
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there are complaints that many of these institutes do not have the 
necessary equipment etc., and are exploiting the youth rather than 
providing them useful training. The Committee recommend that 
Government should take effective m~asures in consultation with 
State Governments to regulate the grgwth of such institutes in order 
to ensure that these institutes may not become instruments for ex-
ploiting the youths who areatbadetl hy the ,lamour of the industry. 

, ' I 



CHILDREN'S FILM'SOClE'I'Y 

A. Historiral Bac ........... 

The Children's Film Society, an autonomous body registered 
under the Societies Registration Act, 1860, was set up in May. 1955 to 
undertake the production, distribution and exhibition of films spe.-
cially suited or of special interest to children and adolescents. S.inc~ 
its inception, the Society has produced 86 films. The Society sub-
sists to a considerable extent on grants-in-aid given to it by the-
Central Government, though it also earns revenue by way of affi-
liate membership fee realised from the State GovernmentslUnioD 
Territories, Sale of prints, commercilftlm show, hire charges of 16 
mm films etc. The State Governments who become affiliate me~ 
bers of the Society. pay Rs. 10,000.- and the Union Territories' 
Rs. 5,000'.- annually to the Society. 

3.2. A statement giving the income and expenditure of the-
society during the last 3 years is given below:-

Income 

Expenditure 

---------------
1970-71 

S,01,477 

12,36,041 

B. Workine of tbe Society 

6,02,873 

16,64,170 

5,33,JS7' 

J3,71,·03', 

3.3. A number of non-official organisations and individuals who 
have submitted Memoranda to the Committee have criticised the 
working of the Children's Film Society. A leading organisation of' 
film producers in their Memorandum submitted to the Committee 
have stated:-

"The quality and standards of film produced by Children's 
Film Society has been the subject-matter of criticism in 
public and in Parliament. In spite of numerous changes 
made in the administrative set up of the Soclety, there 
has been DO worthwhile improvement." 

50 • . 
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3.4. A leading organisation of film employees have stated in their 
Memorandum submitted to the Committee:-

"The Society has totally failed to ~ke either a quality or a 
standard film despite several years of existence. No won-
der then it has made no impact. The reasons for its fail-
ures are many. But the chief amongst them are lack of 
proper and clear-cut policy and the improper choice cf 
persons selected for its management, allocation of inarle-
quate funds to it and its failure to build up channels cf 
communications with children." 

3.5. A leading organisation of film producers from the South has. 
stated in their Memorandum:-

"There is nothing much to be said about the standard of film 
produced by the Children's Film Society. The Society was 
in its initial stages in wrong hands and somehow or other 
it has not come upto expectations. The production, distri-
bution and exhibition need a thorough overhall if the ob-
jects for which the Society was formed are to be achie-
ved. 

3.6. A leading film producer has stated in his Memorandum. 
submitted to the Committee:-

"I must say that the Society was run by corrupt officiabl. 
who wanted to monopolise its execution side. The 
Secretary by and large tended to be the Director and I 
noticed that in the Board meetings more emphasis was 
laid on the economic problems of the Society and the 
executive part of the film making was allowed to remain 
in the hands of officers who knew nothing about the art 
of film making." 

3.7. Asked if Government have conducted any enquiry into the 
working of the Children's Film Society 'and if so what were the 
findings. the Ministry of Information and Broadcasting have stated· 
in a written note submitted to the Committee:-

"No formal Committee of Enquiry was set up. However, on 
receiving certain complaints against the Secretary of 1he 
Children's Film Society, Shri K. K. Khan, Deputy 
Secretary in the Ministry wu a8'ked to look jnto the 
allegations. His findings, prima facie, revealed rer1ain 
irregularities and an overall state of mis ... management j~ 
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the office of the Society. By way of action, to Pllt the 
affairs of the Society on sound footing, the Children's 
Film Society has since dispensed with the services of the 
Secretary. The Executive Council of the' Society has 
been re-constituted~" 

3.8. It has been stated in the Report of the Enquiry conducted 
by the Deputy Secretary in the Ministry of Information and Broad-
casting:- ' 

"I would thus end up by saying that Shri. ..... is culpably 
responsible not only for frittering away the. resources of 
the Society but also for deliberate mismanagement of 
public funds. The most moderate statement that can be 
made about his tenure in this Society is that he has 
harboured the fortunes of a small coterie of associates 
and also of his own family, all at the expense of the 
Society. He has to some extent manoeuvred the removal 
of people like Shri Ezra Mir and Shri K. L. Khandpur 
as presumably their continued association with the 
Society would lead to certainn convenient questions con-
cerning his management of affairs. He has kept his office 
and his records in such a, state of confusion and disorder 
that the verification of eV:11 a sm311 fact is virtually like 
seeking the proverbial needle in the haystack. He has 
paid no attention to rules and regulations and has gone 
to the extent of manipulating facts in his notes to the 
Chairman and preparation of agendas for the Executive 
Council, to further whatever ends he ma.y have had in 
mind at that particular moment. He has had scanty 
regard for financial propriety and his utilisation of 
Society funds for his own tours and expenses has verged 
on a totally inordinate level, out of all proportion to what 
the situation demanded. On some qccasions ~e has ob-
viously used Society funds to perform tours to placell 
where his work was of a totally personal nature. In 
short, he has misused his position in every conceivable 
manner and has rendered substantial damage to the 
aims and objectives and functioning of the Children's 
Film movemeDt. Shri. ..... is not thus a person fit to 
be given a responsible position and it is ftCommended 
that he may be removed \from his pres~nt position in a 
suitably summary manner, the circumstances leading to 
his removal kept on record 10 that he may not in the 
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future be given any responsible position in a post where 
. he would be in 'any way connected with the expenditure 

of public funds. N()t only should the Children's Film 
Society dismiss him but this fact should be brought to 
the notice -of all Governmental agencies to ensure that 
Shri. ... ; . does not ever get Government employment. 
This would b~ the only sUita.ble deterrent in a case of 
this grave a' nature." 

3.9. Asked about the circumstances in which these irregularities 
and mismanagement in the office of the Society took place, the 
representative of the Ministry of Information and Broadcasting 
stated in. his evidence before the Committee: 

"There have been a few complaints which have been looked 
in.to by the former Deputy Secretary in charge of films. On 
the basis of his report, the services of the Secretary were 
dispensed with. A new Secretary has been appointed 
and a new Executive Council has been constituted. 
Stricter financial scrutiny of the various aspects of the 
activities is being done to make better use of the re-
sources available." 

3.10. Asked if it Was not a fact that similar irregulnrities had 
. happened in the time of an earlier Secretary of the Society and if 

so, what corrective measures were taken to ensure that similar 
irrgularities do not recur, the representative of the Ministry of 
Information and Broadcasting stated:-

"We have appointed an officer of the Films Division as Trea-
surer of the Society. We are looking into past irregu-
larities. Now there is very strict control on funds. The 
coterie that is being talked about, we are not using ~ny­
one of them for film making. We have thrown the doors 
of the Children's Film Society wide open so that other 
people also have an opportunity to give us ideas about 
films. We are seeking the advice of film makers on what 
would be the best films to make." 

3.11. The Public Accounts Committee (1965-66) in their 42nd 
Report had made the following recommendation about the Child-
ren's Film Society:-

"The Committee regret to note that even though the Child-
ren's Film Society has been in existence for over a 
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decade and that the Government has spent approxima-
tely Rs. 65 lakhs on this Society during the above 
period, the results achieved are far from satisfactory. 
The whole project of the Society appears to the Commit-
tee, to be b.dly planned and inefficiently executed. The 
Public Accounts Committee (1963-64) in paras 48--53 of 
their 2IDth Report have already dealt with serious irre-
gularities pointed out by Audit in the Audit Report 
(Civil), 1963. As a result of the recommendation of 
the Committee, Shri Limaye was appo:nted to. 
hold an enquiry for fixing responsibility for financial 
irregularities in the Children's Film Society for a num-
ber of years and to ascertain the amount of lc»ti suffered 
by the Society. Shri Limaye's report, which was submit-
ted in July, 1965 is very revealing and shows how the 
entire working of the Society was mis-managed. The 
Committee suggest that immediate action should be 
taken on that report." 

"From the Enquiry Committee's Report relating to the miss-
ing articles valued at Rs. 19,016.66, it is observed that 
apart from small articles, missing articles include came-
ras, watches, gramophones, sarees, almirahs, typewriters .. 
shawls, dunlopillo matterss, divans, book cases, steel 
cupboards, tea sets etc. Moreover 65 per cent of the 
English books and 45 per cent of the Hindi books are 
also missing. The Committee feel that such a 
large list of missing articles gives only an indi-
cation to the fact that there was a large scale attempt. 
to defraud the Society. Further the only gold medal 
which the Society won in an international a,ward is also, 
missing. 

The Committee take a serious view of this and suggest that 
Government should institute criminal proceedings 
against persons who have been held responsible by the 
Enquiry Committee. The Committee also feel that this, 
case shows that the supervision of the Ministry of Infor· 
maHon and Broadcasting on this Society W~S very lax. 
The Committee desire that in addition to fixing of ~ 



ponsibility on the persons responsible for thefts of the 
missing articles, responsibility for la·xity in supervision by 
otlicers of the Information and Broadcasting Ministry may 
also be fixed." 

3.12. In their Sixty-second Report, the Public Accounts Com-
'!littee (1966-67) had observed I recommended as follows:-

"The Committee are surprised to learn that the Ministry 
could not advise the Children's Film Society to take 
action on their recommendation made in para 4.44 of 
the 42nd Report (Third Lok Sabha) and also jn cases of 
misappropriation of funds by ~he Somety'. When the 
Society as depending on the grants given by the Minis-
try for its working and when the Government was ade-
quately represented on its Executive Council, it becomes 
all the more surprising that the Society was beyond the 
control of the Ministry. In these circumstances, the 
Committee would suggest that the Ministry should 
either consider the taking over of the Society so that 
its affairs may be brought under effective control or 
Stop giving further grants to the Society till proper ae-
tion is taken on the recommendations made by the Com-
mittee. 

The Committee would also like to reiterate their recommen-
dation made in paras 4.43, 4.44 and 4.46 of their 42nd 
Report (1965-66) and stress the necessity of taking 
prompt action in this case." 

3.13. In their Seventy-eighth Report, the Public Accounts Com-
mittee (1968-69) had observed as follows:-

"The Committee observe that civil proceedings were not ini-
tiated for recovery of irregular excess expenditure, 
shortages, outstanding dues etc., amounting to Rs. 92,744 
that ca.me to notice as a result of investigation into the 
affairs of the Children's Film Society by the Controller 
of the Films Division, Government have stated that pro-
ceedings could not be initiated as the report of the Cont-
roller betame available only tn July, 1965, "by which 
time accordin~ to the Law Ministry th~e ea.seshad be-
come time-barred." The ,Committee, however,' observe 
that tl1enninion of the Law Ministry that action had 
become ti~e-ba,rred was based on t.he assumption that 
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the former General Secretary of the Society "had 
resigned from the Society in June, 1962", whereas the 
actual position as explained to the Committee by Gov-
ernment was that "his resignation had become effective 
with effect from 9th December, 1962". It would there-
fore be apparent that the proceedings time-barred only 
on 9th December, 1965, a few months before which the 
findings of the Controller of Films Division on the affairs 
of Society had become available to Government." 

3.1". The Committee note that Government set up in 1955 tbe 
CbUdren Film Society to undertake the production. distribution and 
exbibition of films speci'aJly suited or of special il1terest to cbildren 
aDd adolescents. The Committee, however, regret to note that tbe 
working of the S~iety has been a subjed of adverse criticism from 
many quarters in the country and that the Society has not been suc-
cessful in performing tbe functions assigned to it. Tbe Committee 
furtber note that an enquiry conducted by an officer of the Ministry 
of Information and Broadcasting into the working of the Society in 
1972 found many lapses in its working, particularly relating to the 
role of the Secretary of the Society and charges of misuse of posi-
tion and favouritism against him were found to be substantiated. 
The Committee cannot help concluding that tbe working of the 
Society has been (ar from satisfactory and has been beset with seri-
ous irregularities. Tbe Commission deplore that the Society which 
was set up with the objective o( production of films for children 
who are the future hope of the country was allowed to fall in tbe 
bands of such unscrupulous people and was allowed to be used more 
for personal benefit than for achieving the objectives assigned to the 
Society. 

3.15. The Committee note that the Public Accounts Committee 
(1965.66), (1966-67) and (1968-69) had pointed out serious lapses and 
irregularities in the working of the Children's Film Sodety and had 
made several recommendations in this behalf. The Committee feel 
that had effective remedial measures been taken immediately by 
Government to put the working of the Society on a sound footing, 
the grave irregularities which were again found in the working of 
the Society in 1172 would have been avoided. Tbe Committee de-
plore that due to lack of timely effective action on the part of Gov-
ernment, the mal-functioning of the Society continued resulting in in-
frUctUOU8 expenditure and bringing a bad name to the Sotiety. Con-
sidering the continued unsatisfactory working of the Children's Film 
Society in the past. the Committee feel that the continuance of the 
Society as autonomous body, would not . serve any useful purpcse 
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and would not achieve the ohjedh.8S for which it was set up. The 
Committee reeommend that the fuaetioas at preseat performed by 
the Children'sPilm Soeiety sheald be' immediately entrusted to the 
Films Division which works directly UDder the Govemment. The 
Committee would Jike Government to inform the Committee within 
six months of the action taken in this regard. 

3.16. The Committee need hardly stress that as children's films 
are a specialised field which has been long neglected, this should' 
receive the special attention of the Flms Division and Govemment 
so as to ensure that the development proceeds on the right lines 
from the very beginning. The Committee would like the Films 
Division to hold consultations with eminent producers, directors, 
educationists ttt1d other experts so as to assimilate and incorporate 
the best ideas in the production of quality ftlms for children's enter-
tainment and education. 

3.17. The Committee would like the Films Division and the Min-
istry to make a specific mention of the progress made in producing 
the children's films and in their exhibition etc., in the annual report 
of the Films Division and of the Ministry of Information and Broad. 
casting. 

C. Production of Films by Children's Film Society 

3.18. Since its inception in 1955, the Children's Films Society has 
produced 86 films. 

3.19. Asked to state the average cost of production of films, the 
Ministry of Information and Broadcasting has stated in a note sub-
mitted to the Committee:-

"The Children's Film SOCiety has stated that the cost of indi-
vidual films produced prior to 1962 could not be ascertain-
ed, as they have no records shOWing the production cost 
of individuals films produced prior to 1962. The average 
cost of production of each film produced subsequent to 
1962 comes to Rs. 82,264." 

3.20. A leading film producer has stated in his Memorandum sub-
mitted to the Committee: 

"The (Jovernment and its organisers seem to have got into 
their head that Children's Film Society should make pic~ 
tures which are childish. They seem to forget that if it is 
very delicate field of film activity and we need really iIll-
telligent directors to make pictures suitable for the juv-
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enile mind. It is in fact ~ job of experts ..•. FoJ;'. one 
thing; or the other the ex.ecnatives of the $q'liety .4i4, not 
like· to a9Proach,good directors already eag_ged iDfeature 
ftlmbusiness either Oft the gro101lld of. Jinancial ,1~cl· 
eDcy or due to lOme psychological reluetaace which would 
reduce the importance of Secretary and others." 

3.21. Asked if some private producers have been approached to 
produce pictures for children, the representative of the Ministry of 
Information and Broadcasting stated in his evidence before the 
Committee:-

'·Yes. We have put in an advertisement in the press in all 
languages that story-writers should submit their stories 
to us for children's films. We have set up a Committee 
to go through these stories and decide whether any of 
them could be made into a film. Apart from that. a num-
ber of invitations have been addressed to outside film-
makers to submit to us ideas for making children's films." 

3.22. Asked whether in view of the fact that the budget of the 
Society is approximately Rs. 12 lakhs annually, the production per-
formance has been satisfactory, the representative of the Ministry 
of Information and Broadcasting stated:-

"Rs. 12 lakhs was utilised not only for the making of films but 
also for distribution. They have been sponsoring the 
children's films movement. They have been supplying 
films to the State Governments which are members; in 
lieu of their membership feel, they get certain films. May 
be, the production has not remained stable throughout 
the period; there have been ups and downs. They have 
been able to produce five films which is a fair perform~ 
ance." 

3.23. The representative of the Ministry of Information and 
Broadcasting further stated: 

"We have to build up the movement and generate enough of 
interest in the producers and writers to make enough 
films of quality for children. In the Fifth Plan we are 
in.creasing the budget for this item. We hope that in the 
next five years there will be not only more of children's 
tUrns but also better films." 

3.24 Asked if the Children's Film Society has been getting sum· 
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.Clent funds for its production programme the representative of the 
:Ministry of Info.rmation and Broadcasting stated:-

"Now more funds have been given. We have no co.mplaints 
of funds. There was neglect in the past. Action has been 
taken against the Secretary. We are go.ing to. go ahead 
with the production of mo.re films with a mo.re efficient 
distribution system, engaging o.utside talents, mobilisa-
tion of more films writers, especially children's film mak-
ers, creating a forum for bringing them together so that 
they can produce the best children's films in the country." 

3.25. Asked if it is proposed to boost up the production of chil-
dren";; films in the country and if good and purposeful films for chil-
dren were being imported, the Ministry of Information and Broad-

.casting have stated in a written note submitted to the Committee:-

"Stepping up o.f the production of children's film will require 
additional resources. Fortunately in the Fifth Plan, there 
is a provision of Rs. 100 lakhs as grant-in~aid to the 
Society. During 1974-75, a provision of Rs. 14 lakhs has 
been made under the Plan. tn addition, the society will 
get Rs. 6 lakhs under non-plan grant-in-aid. Besides the 
grant-in-aid the Society is expecting its own revenue of 
about Rs. 10 lakhs. Thus the Society during 1974-75 will 
have enough resources to enlarge its production. Besides 
Departmental production through its own unit, the 
Society will commission films to talented film makers all 
over the country. In fact more films will be framed O'Ut 
to outside producers than produced departmentally. 

Several good foreign children films have been located and 
negotiations are being started for acquiring them for dis-
tribution in India after they have been dubbed in Indian 
languages." 

3.U. The Committee note that since its inception in 1955 the 
'Children Film Society has produced 86 films which works out to an 
average of about 5 films every year. The Committee feel that the 
number of films produced by the Children Film Society has not been 
sufficient to make any impact On the children film movement in tbe 
country with the result that most of the children are still going te 
see the commercial feature films, produced in the eountry which 
may not always have a healthy effect on the minds of the young 
children. The Committee feel that films play a major role in shap-
ping the mental make up and thinking of the children particularly. 

·467 LS-5. 



On aeeount of their visual impact, the films leave a lasting imprint 
on the minds of the children. What is more distressinl to note s 
that although sufficient funds were made available to the Children 
Film Sodety, as admitted by the Seeretary of the Ministry of Infor-
mation and Broadcasting, it has not been able to produce more and 
purposeful ehildren's films because of the internal weaknesses in 
the working of the Sodety. The Committee recommend that Gov-
ernment should take effective measures to ensure that adequate 
number of childl'en film" are produced in the country so as to make 
the children film movement in the country really etlective. These 
films while being educative and of high quality should also be enter-
tainine so that the children may be attracted to see these films and 
may not go to see the commercial feature films. 

3.27. The Committee need hardly point out tbat production of 
films for children is a delicate and a sensitive field of film activity 
which require dedieated and talented directors and writers. It 
should be realised that these films are meant for the juvenile mind 
which is very sensitive and receptive and henee it is very neeessary 
that the greatest care is bestowed in the seleetion of the story, the 
seript and the production of these films. The Committee reco!Dmend 
that cooperation of eminent film producers, directors and seript 
writers in the country should be sought for the production of chil-
dren films so that their experience may be utilised for the promo-
tion of children's films movement in the country. The Committee 
have no doubt that such eminent people in the film industry would 
eome forward to lend a hand in educating the mind of young gene-
ration of the country as a labour of love. The Committee would 
like to be appri!'ied of the concrete steps taken by Government in this 
matter. 

3.28. The Committee recommend that films for children should be 
produced on the lives of great men and national martyers as also on 
the stories from the great national epics like Ramayana, Maha-
bharata and Panehtantra so as to inculcate in the children of the 
eouDtry a sense of patrioti<sm and feeling of pride for the national 
traditions aDd hhtory. The Committee further recommend that 
~hi1dreD film!!! depicting the cultures and lives of people in the vari-
ns regions of the country should he produced !!!O as to make our· 
~hildren aware of the diversified culture of the country and encour-
.ge national integration. 

3.29. Government should also keep a careful watch on the cost 
of production of children's films as in the past there have been serl-
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8US allegations about uDconscionably high cost of films produced by 
the Children Films Society. The Committee stl'ess that when the: 
work is taken over by the Films Division strict check should be 
exercised in this behalf in consultation with the representatives of 
Finance to see that the cost is kept within reasonable limits tbus 
vUl"Iating any scope for allegations. 

D. Distribution and Exhibition of Films produced by the Society 

3.30. The arrangements for the exhibition of films produced by 
the Society are made through following distributors: 

--- --------------
Name of the Distritutors Ar~QS asli,,.. 

-----_._--------- ---_._-----_.- -----
I. MIs. Movie Film Exchange Prakash Talkies U.P., M.P., Rajasthan, Vidarbha 

Building, Indore. (M.P.) and Khandesh of Maharashtra 
State. 

2. M Is. Union Enterprises, M-1.ol1., 1.7th Cross Tamilnadu, Kerala, Mysore and 
Street, Elliots Beach, Madras-90. Pondicherry. 

3. MIs. Seven Seas Pictures, 386, C.V.P. Road, Near Maharashtra and Gujarat State. 
Congress House, BombaY-4. 

4. Films Division, Hyderabad-1.9. 

s. Films Division, Cakuua .. 

6. Children's Film Society, Delhi. 

7. Children's Film Society, Bhubaneshwar-7. 

Andhra Pradesh. 

Eastern Territory. 

Delhi, Haryana, Punjab, Hima-
chal Pradesh. 

Orissa. 

3.31. In addition to this, the Society has its own arrangement for 
regular shows of its films at Delhi and Bombay. Further, the Society 
also maintains a library of its films in 16 mm size. Various Schools, 
Social Welfare Clubs. Factories etc., are enrolled as members of this 
library and they are given films from this library for their regular 
shows on nominal charges. 

3.32. It has been stated by the Ministry of Information and 
Broadcasting in a written note that: 

"In order to popularise the children's films and to promote 
the cause of children's film movement in the country, the 
Society has been organising festivals of its films in various 
parts of the country commencing from the Childrens' 
Day every year. As a result of this, a number of cinema 
exhibitors have come forward to screen the children's 
films regularly. During the year 1972-73 the Society 
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organised 3467 shows of its films as against 3132 during 
the year 1971-72 and 2818 shows during 1970-71. The 16 
mm Library Scheme of the Society has also been becom-
ing popular day by day as a numb~r of Schools, Factories, 
Social Welfare Clubs, etc., are enrolling themselves as 
members of this library and have been borrowing films 
from the Society regularly. 

During the year 1972-73, the membership of this library stood 
at 337 as against 277 during the year 1971-72 and 153 mem-
bers during the year 1970-71." 

3.33. It has been stated by the Ministry of Information and 
Broadcasting in their Annual Report for 1973-7·1 that:-

('Its films are screened far and wide for the benefit of children 
during the Children's Film Week organised every year 
by the Society all over the country coinciding with the 
Children's Day, 14th November. For the first time, the 
Society organised a festival of foreign children's films at 
Lucknow and Kanpur in the month of November, 1973 
Similarly, a festival of Czechoslovak Children's films was 
also organised at W centres in the country. The Society 
also participated in the Educational Children's Film Festi-
val at Calcutta, which was sponsored by the Institute of 
Children's Films, Calcutta, and the film "Raju Aur Ganga-
ram" received an award of "Certificate of Merit". 

The Society continued to show its films regularly at Tarabai 
Hall, Bombay and Sapru House, New Delhi on Sundays 
and public holidays. The TV Centres at Delhi and Bom-
bay also continued to telecast the Society's films in the 
children's programme. Under the 16 mm Film Library 
Scheme, the Society continued to enrol various schools, 
social welfare clubs, factories, etc. The members of this 
library are supplied the Society's films in 16 mm. size for 
regular screeing in their premises for the benefit of 
children. 

In 1972-73, the Society conducted 3,467 shows as against 
3,132 shows in 1971-72 non-commercially. In the non-com-
mercial circuit, the shows were attended by over 12.50 
lakhs children and adults. The Society arranged shows 
of its films on Children's Day on 14th November, 1973, all 
over the country." 
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3.34. Asked if the exhibition facilities for the showing of chiI· 
·dren's films are considered adequate, the Ministry of Information 
and Broadcasting have stated in a written note submitted to the 
Committee :-

"At present the exhibition facilities for children's films are 
not adequate. The Society is planning to set up distri-
bution offices in various parts of the country to intensify 
exhibition of ft'lms. These officers will arrange morning 
shows of children films in their territory and also lend 16 
mm films to schools and other institutions having 16 rom 
projections." 

3.35. Asked if any study has beef;l made to find out the percen-
tage of children seeing films produced by the Society, the represen-
tative of the Ministry of Information and Broadcasting stated in his 
evidence before the Committee:-

"We find that no such study has been made ...... We will do 
it. But, as in the case of the Films Division also we are 
poor in this area. Evaluation is something which we have 
not done so far." 

3.36. The representative of the ~inistry of Information and 
Broadcasting further stated:-

"It appears that although there are branches of the Society 
functioning in different states and some of them have 
got capital funds, it is still not much, and there are large 
areas particularly in the hinterland and rural country-
side which are not covered." 

3.37. The Committee note that the present arrangements made 
for the exhibition of Children's films in the country are not adequate 
and during 1972-73 the Society conducted only 3462 shows which 
were seen by about 12.50 iakhs children and adults only. This in-
dicates not only the inherent weakness in the present distribution 
arrangements but also casts a reflection on the quality of films pro-
duced by the Children Films Society. The Committee consider 
it of utmost importance that the films produced at Government ex-
pense or largely with Government subsidy (or entertainment of 
children and for their education are put to best use. The Commit-
tee find that at present the children's films are exhibited in a very 
limited manuer only in metropolitan and other big cities and hardly 
find adequate exhibition opportunitie~ in other towns and areas. The 
Committee have elsewhere in their Report recommended that the 
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production of these films should be taken over by the Filma Divi-
sion and concerted efforts taken to improve the quality of the films. 
The Commtitee have also in their 58th Report discUHed in 
detail the present constraints in the exhibition arra .... .f(ements for 
commercial films in the country. 

The Committee see no reason why more sbows of children's 
films cannot be arranged and why thes,. ';lms cannot be shown in 
tbe educational institutions, particularly. when maGS of the institu-
tions bave projection facilities and shows can also be held in the 
open air. The Committee would like Government to examine 
the matt(~r in depth to improve the ···stribution arrangements so 
that children's films of quality, are shown in educational institutes 
to the maximum extent possible, in art theatres rlDl by the Film 
Finance Corporation and in well· appointed cinema houses to facili-
tate the films being seen by the children. The Committee have 
no doubt that if systematic efforts are made, it should be possible 
to devise regular arrang(' -'~ents for exhibition of children's films in 
smaller towns and citie... particularly those which have ,., sizeable 
student population. 

3.38. The Committee further feel that no entertainment tax 
should be charged on the children's films so th,at the admission rates 
of the films are kept low to enable maximum number of children 
to see these films. The Committee also feel that the children's films 
should be shown on no profit no loss basis in the cinema houses in 
the interest of exhibition of these films to a larger audience of 
Children. 



CHAPTER IV 

FILM ARCHIVES OF INDIA 

The idea of establishing a National Film Archive originated in 
1955 when the Ministry of Information and Broadcasting introduced 
the National Awards Scheme for films. As per the rules of the 
'awards, the producers are required to deposit prints of award win-
ning films with the Government. It was decided that such film 
-deposits would ultimately form the nucleus of the Archive. The 
proposal to set up the National Film Archive of India as a consti-
tuent unit of the Ministry of Info. mation and Broadcasting in the 
premises of Film and TV Institute of India at Poona was approved 
by the Expenditure Finance Committee in February, 1961. But 
-the proposal had to be deferred due to the emergency created by 
the Chinese aggression and the Archive :-~tually came into ex hi-
tence only in February, 1964. 

4.2. The ~ims and objectives of the Archive I1S stipulated in its 
'Constitution are as follows:-

"(i)' To procure and preserve important films produced in India. 
(if) To procure and preserve films (including television film 

and telecasts), which are important as records of contem-
porary history. 

(iii) To procure and preserve a selected number of films pro-
duced in other countries by purchase or through exchange 
of prints of Indian films. 

'(iv) To procure and preserve still photographs, shooting, scripts, 
posters and. other material pertaining to films in the 
Archive and also relating to other important films which 
cannot be acquired. 

(v) To prepare synopsis and other background material for 
the films in the Archive on comprehensive cataloguing 
system. 

(vi) To undertake and encourage research relating to all as-
pects of Indian cinema. 

(vii) To maintain and propagate the study of film art. This 
will be gradually achieved by the following methods:-

·(a) by making arrangements for showing of film classics 
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to serious students of film art in the premises of the-
Archives; 

(b) by setting up a film distribution library for making a: 
selection of the important film9 in the Archive avail-
able to film study groups for non-commercial showings;: 

(C) by providing lectures. courses and advice to teachers 
and others who want to introduce the study of films in-. 
schools, clubs and other organisations; 

(d) by organising {' permanent exhibition of filmic mate-
rials, the exhibits of which would include still photo-
graphs, set de.,igns, models of !Studios and sets, appara-
tus used in the production of early films and illustra-
tions and charts explaining the process of film pro-
ductions; 

(e) by preparing and loaning travelling exhibi'ts of stills 
wall charts, posters, models. etc., to museums, art gal--
leries, exhibitions, etc. 

(f) by setting up the National Film Theatre organisation' 
which will undertake regular screenings of important 
tilms produced in India and abroad. 

4.3. The Archive was thus set up with the task of buiJding up a' 
heritage of National Cinema. It is not only a Centre for under-
taking film study and film research but a15.0 a centre for the public 
edUcation in cinema. Though acquisition and preserva l on of-
cinema is its main concern, like any other museum, the Arc,live has 
to function as a centre for research. This can be served' only if the-
films are constantly projected, viewed, discussed, studied and writ--
ten about. 

4.4. At present the Archive's collection consists of about 1000· 
films. In order to enrich the collection of film classics from other 
countries and initiate its activity of film distribution to film societies 
and film study groups over the country, the National Film Archives 
o:f India has become a member of International Federation of Film' 
Archives in keeping with the practice followed by Film Archives 
of other countric!':. The membership of the Federation has enabled" 
the A'l'chive to procure a number of foreign films on exchange 
basis. 

4.5. A leading journalist in his Memorandum submitted to the-
Committee, has stated:-

"The Archive movement is of immense value. But the funds' 
available to this organisation are pitiful. Archives are' 
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only useful if the material deposited is carefully preserved! 
and is easily located. This is not sO at the moment.-, 
because the support is lacking. Dedicated archivists must 
be nurtured. Here again, normal bureaucratic procedure 
is self-ctestructive." 

4.6 A leading film writer has stated in his Memorandum:-
"The Film Archives is a very useful institution. It is a uni-

que institution of its kind in India but it alsr suffers from 
paucity of funds. In our opinion it should have one or 
two projection halls of its own plus it should be encourag-
ed to buy more films from abroad. It has a good number of 
Western film'S but not as many from Japan, East European 
countries and Russia. I think this imbalance should be' 
removed." 

4.7 A leading organisat:on of film producers has stated in their 
Memorandum: -

"This Film Archives working in the Film Institute at Poona 
is doing useful work. Again the question of management 
by qualified people has to be given importance if ever 
Film Archives has to play its expected part. Merely col-
lecting films from available sources and storing th,em in 
a room should not be the purpose of a Film Archive. Im-
portant and memorable films in variou<l fields produeed 
in various parts of the world will have k be collected anc! 
these films should be periodically exhibited particularly 
to the film makers, technicians anci. artists of the Indian 
Film Industry for the purpose of study with a view to 
bring about desirable improvements in the homogenous 
production of films. The Archive can also play an im-
portant role in the matter of collecting and disseminating 
information not only in all aspects of film making but 
also in the distribution and exhibition of films. 
The Archive truly should be a historian ann an 
Information Service rolled into one and should pro-
vide guidance in all aspects-artistic and commercial 
aspects of motion pictures. The establishment of the 
Film Archives is indeed a good beginning. Steps may be 
taken to enlarge its scope and functions on the lines sug-
gested above." 

4.8 A leading organisation of film employees have stated in their 
Memorandum: -

"The Archive is handicapped· by lack of adequate funds to 
run its affairs in an effective manner after its coming into 



68 

existence very recently. Several old film cla.ssics have 
been lost completely because either they are not traceable 
or their ownership is not traceable or they have been lost 
because of the de-composition of the materials. Several 
of the old Inrfian film classics are lying in the vaults of dis-
tribution concerns and processing units. They cannot part 
with them because of legal difficulty. We suggest that the 
Government should make efforts to acquire these films 
before they are totally lost." 

4.9 Asked about the present position of the Film Archives of 
India, the Ministry of Information and Broadcasting have stated in 
a written note submitted to the Committee:-

"The National Film Archive of India has since been tempora-
rily shifted to Jayakar Bungalow. It was previously 
housed in a small hutment in the compound of the Film 
anli: Television Institute of India. Archive films are at 
present stored in two old film vaults, a class room, a part 
of Sturl:io stage and a temporary hutment, all situated in 
the premises of the Film and Television Institute of India, 
Poona. Adequate number of room air conditioners have 
been fitted in two film vaults and themperature is kept at 
the prescribed limit subject to availability of power. The 
proposal to construct film vaults and laboratory for the 
National Film Archive of India was included in the Fourth 
Five Year Plan proposals. The administrative approval 1 

expenditure sanction of Rs. 17,68,8001- was accorded in 
September, 1972. However, the construction project of 
the new Archive film vaults and laboratory is being kept 
in abeyance by c.p.w.n. despite financial sanction due to 
the present ban on construction -of non-operational build-
ings. Ministry has since requested Ministry of Works 
and Housing to make necessary provision for the said 
construction work in the capital budget grant for the 
year 1974-75. It is hoper\ that the construction will com-
mence from 1974-75. The Archive has a complement of 
13 persons consisting of one Assistant Curator, one Film 
Library Officer and one Film Library Assistant. This 
staff ·attend to maintenance as well sa classification of 
films. The Archive has so far been able to acquire 957 
films (712 Indian and 245 foreign) (as on 31.12.1973). 
During the Fourth Plan period, National Film Archive of 
India was allotted Rs. 24.67 lakhs for procurement of 
film c1aesics and ancillary material. Ministry feels that 
within the existing limitations of finance National Film 
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Archive of India has been given enough fUl_d to maintain 
itself." 

4.10. Asked what improvements have been effected to make the 
Film Archives more useful, the Ministry have stated in a written 
Note th~:-

"The Archive has been temporarily shifted to Jayakar's bun-
galow where a separate bol" 'ibrary and reading room has 
been set up for the benehL of film students and interested 
public who want to refer to the film library and 'an-
cillary material in the Archive collection and also ri.o re-
search. 

Archive fi:tns are beiJ;lg regularly loaned to Film and Television 
Institute of India for their academic purposes on an ave-
rage of two films daily. Necessary guidance and advisory 
service is being provided to a number of ertucational ins-
titutions and organisations interested in starting film 
clubs and holding academic discussion on films. 

Selected films from Archive collection are being regularly 
shown to invited audiences at Poona and Bombay as a part 
of the Archive objective for the spread of film culture. 
It is proposed to extend Archive screenings to Qther cen-
tres on "regular subscription basis. Some of the said 
screenings are followeri. by group discussions on the film." 

4.11. A9ked if suitable arrangements have been made for the pre-
servation, maintenance anrt classification of films in the Film Archi-
ves, the representative of the Ministry of Information and Broadcast-
ing stated in his evidence before the Committee:-

"It is a fact that the Archives have been deprived of enough 
support. We shall have to expand them. They have to 
be taken out for classification, programme of exchange 
to acquire archival films from different countries. They 
are a member of the international association which pro-
vides information and then negotiate on the archives. Even 
within their limited resources, they have acquired a very 
large number of valuable films of the old era in India and 
abroad. They have also arranged for their preservation. 
They have set up a vault where they store these acquired 
films for longer duration so that they can be available to 
the research scholars and various other people." 

4.12. Asked if any study has been made of the working of th6 
Film Archive, the representative of the Ministry added:-

"No study has been conducted. But, their activities are going 
to be expantled in the Fifth Plan. They will have r&-



70 

sources to plan more film.), to sponsor monographs and re-
search stucUes of various important film makers and film 
directors. They would have even the facility to lend their 
excess prints to film societies so that a film culture is pro-
moted, so that people can study cinemas. For instance, if 
a person wants to see a film made in the 1~30s, this is the-
only place where you can ge1 this. They have planned to 
do something more in the next 5 years." 

4.13 Asked about the position of films Archives in other countries, 
the representative of the Ministry replied:-

"Both commercial and national archives are very well establi-
sher\' and there is a lot of support which the film industry 
gets. For example in France, there is an eminent person 
called Mr. Henri Angiols. He is almost a legend in France. 
He was the person who saved all the films fror. the hands 
of the German Army. He has collectecf thousands of films. 
The French Ministry of Industry gives a regular massive 
grant to the Archives there and they hold various festi-
vals. In England, the Film Archives receives a regular 
subsidy from the Film Fund, which they have in England. 
In fact, archives is a very highly developed movement out-
side. But, in our country, it is still in a very infant stage." 

4.14. The Committee note that Government have established 
t~ National Archive of India in 1964 with the object of procuring 
Rnd pre!>crving (i) important films produced in India, (il) films which 
are important as records of contemporary history, and (iii) selected 
number of films produced in other countries. '.fhe Film Archive's 
collection at present consist of about 1000 films. The Committee, 
however, regret to note that Film Archive movement in the country 
is still in its infancy and suitable arrangements for maintenance, 
preservation and classification of these Archives have not yet been 
made. Morover adequate funds have not been made available for 
the expansion of the Film Archives. The Committee would like to 
point out that the Film Archives are of immense value to the country 
and its preservation and expansion should be given higher priority. 
in view of the fact that these films would serve the future genera-
tion and posterity. 

The Committee recommended that apart from acquiring old 
films of historical value, attempts should also be made to acqui~ 
contemporary foreign films of eminent producers who have won in-
ternational awards and are known for their artistic and technical" 
excellence and have promoted significant trends in the art of film 
making. Morover suitable arrangements should also be made for 
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.exhibition of the films maintained in the Film Archives to selected 
audiences consisting of film makers and other students in the various 
disciplines of film makinar. 

4.15. The Committee note that while in other countries, great 
progress has been made in the maintenance of films Archives and 
close co-ordination is being maintained with the film industry for 
the development of these Film Archives, the Film Archives move-
ment in the country has not been properly developed. The Commit-
tee recommend that a time-bound programme for the expansion of 
the Film Archives should he drawn up in co-ordination with the 
Film industry and necessary steps taken to implement the same. 

4.16. The Committee understand that foreign missions in the 
country have arrangements for lending of films of their country to 
educational institutions and other associations etc. The Committee 
would like that there should be a library of Indian films either in 
the Film Archiv.es or with the Film Division from which films could 
be lent out to educational institutions and other associatioDs for ex-
hibition to the members on nominal rent. 



CHAPTER V 

FILM SOCIETIES 

0'. 

It has been stated by Government that the Film Societies have 
got a great rule to play in the development of tas~ of audiences 
regarding the quality of films and its improvement. 

'5.2. Asked about the number of film societies existing in the 
oountry, the liaison maintained by Government with these societies 
and facilities and assistance provided to the film societies, the Minis-
try of Information and Broadcasting have stated in a written note 
submitted to the Committee:-

, -

"There are in all 125 film societies with a total membership of 
more than 45,000 according to information provided by the 
Federation of Film Societies. 

The Mini'stry of Information and Broadcasting has been assis-
ting the Federation and through it its affiliated societies. 
Ministry of Information and Broadcasting has been taking 
up from time to time with State Governments the ques-
tion of facilities and cpncessions to the registered film 
societies such as exemption from taxes and cesses. 

There may be societies not affiliated with the Federation of 
Film Societies, information about these is not available 
with us, nor with the Federation of Film Societies. 

On the specific request of the Federation the Ministry of In-
formation and Broadcasting grants exemption from cen-
sorship for the films shown by the film societies; this is 
done on the professional advice of a previewing Commit-
tee of the Federation countersigned by the President of 
the Federation, Shri Satyajit Ray. 

(ii) The Ministry of Information and Broadcasting has taken 
up the issue of tax exemption for film society shows with 
various State Governments. The State Governments of 
Haryana, Himachal Pradesh, West Bengal, Maharashtra 
and Mysore have given facilities for screening the films 
free of entertainment tax. The matter regarding tax 
exemption has been taken up with the remaining State 
Governments. 

72 
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(iii) In 1965 the Ministry of Information and Broadcasting 
gave a grant-in-aid of Rs. 5000j- to the Federation to cover 
the royalty of selected foreign films obtained on loan. We 
could not give them any further grant-in-eid in the ab-
sence of any audited accounts which were to be given 
to us by the Federation. The Federation has been re-
quested to do so when they approached Minister of State 
in the M'nistry of Information and Broadcasting for fur-
ther gram ;-in-aid. In a meeting with Minister of State in 
the Ministry of Information and Broadcasting the Fede-
ration urged enhancement of this amount. In principle it 
is proposed to grant Rs. 2Q,OOO provided resources are 
available and audited utilisation statements are regularly 
furnished. 

The impact of the film society movement i,s evident in tha 
growing awareness among the film~makers and critics, 
technicians and a cross-section of the audience for imp-
roving the quality of the Indian films. Many renowned' 
directors and technicians are aS90ciated with the fi1m 
society movement. Shri Satyajit Ray, Shri Mrinal Sen 
and Shri K. A. Abbas among the elders, .8hri Adoor Gopal-
krishnan, Shri :~,asu Chatterjee and Shri S. Krishnaswamy 
among the younJer persons, to name a few are all ac-
tively associated with film society movement. All these 
producersjdirectors are office-bearers of the Federation. If 
there is such a thing as minority cinema in India to-day, 
its audience has been 19rgely moulded by the film society 
opinion." 

5.3. The Enquiry Committee on Film Censorship, in their Re-
port have stated about Film Societies that:-

"The encouragement of fi1m societies i'3 another measure which 
will go a long way to cultivate appreciation among the 
people and improve their taste. It is sometimes said that 
the prurient and the curious become members of film 
societies merely in order to be able to see uncensored 
versions of some modern erotic films. This criticism, how-
ever, is unjust, because by far the greater number of films 
shown to the film societies are free from the taint of ex-
cessive sexuality. These are chosen by the President of 
the Federation of Film Societies for their aesthetic and 
artistic content. We feel, nevertheless, that with the film 
society audiences increasing in number and becoming 
more broad-based, it is necessary to provide a link bet-
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ween the Ce~sorship Board and the societies. The selec-
tion of all films shown to the various societies will, in 
future, be made in consultation with the Chairman of the 
Board of Censors who may be assisted by two other mem~ 
bers of the Board. The exemption from censorship will 
be given by the Bpard instead of by the Ministry of In-
formation and Broadcasting a3 at present and the film 
will be shown without any deletions. No fees will be 
charged, for this service. We need not be afraid 
of the societies abusing this privilege, for the Board 
of Censors will have knowledge of what films are being 
shown to the societies and any tendency on the part of 
the societies to become eooteric coteries of sex and por-
nography can be immediately curbed." 

5.4. Asked about the role of the Film Societies and the assistance 
"being provided to these societies, the representative of the Ministry 
,'Of Information and Broadcasting slated in his evidence bef.ore the 
Committee ;-

"There is a discrimination between good and bad films. They 
would then cauSe an impact on the film scene. In India, 
Film Society was set up and the people were interested 
in the development of the medium of films. They were 
allowed to show films under, as I said, exemption given 
by Government. We wrote to the State Governments to 
give them exemption from entertainment tax. This move-
ment was headed by eminent film makers and many im-
portant people." 

5.5. Asked if the Film Societies were serving the purpose for 
which these were set up, the representative of the Ministry re-
plied:-

"They are serving the purpO"se wherever it is. They are also 
serving the purpOse in U.P. and Rajasthan or where the 
State Governments have been changing their attitude and 
policy from year to year and the societies are not really 
doing it. I believe the Film Society Movement is a very 
valuable one and its impact can be further improved with 
more resources." 

5.6. The Committee Dote that the film societies have a role in 
-changing the taste of the people in regard to films and create a taste 
and appreciation for really artistic and purposeful films. However, 
although the movement iK guided by many eminent and renowned 
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.reducen of purpoeefal 8Ims, the faet that there are only lZ5 81m • 

.societies in the eountry with a membership of U,OOO shows that 
fllt,llm society moveme'*t'i" .... ', .. ~y has aot Iteea abile to 
be very popular. 

'~"._."!.' :"l,.' ... " 
5.7. The Committee WOUld,. bf)~evtr" .. like to sound a note of 

caution. ~re is also a posSiMtlty that in the name of exhibition 
'ef artistJe fl_.- tV JnO~emellt lIlay attract SOJDe IIIIBmHrs who 
mllY be t.IIJP~cL,'" eIaowftlaas, .• itla··em .... ' ........... " .... tc. 
w.h may have a deleiNiou., etlect particularly.. the: "stqdebUl 
and youth. Tile Co~ recOlllAleDd that as ... e.tedby .. the 
Enquiry ,Committee on Film Censorllhip, the ,Board .1 Film "(4JDlOf 

should . .beUJOCiated with the Filbl Seeie$y~,.",,""";~~ 
there should ~DO ,eaeral c:en8OQhip of fiJ.n--~g exhibited by 
the societies" •. : ,enel'lll watch should be kept, that . ..the Film Socie-
ti~, ~ould .tnM; ..,J,e .. Uo,ved to fall iato t;he hands of unseruP,l.ous 
-elements. • ", ~. / ...... ~~: .... : . :- .': : .' 
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E!lAPWa VI " 

'CONCLUSION' 

Fi~ Division 

; ""'\ 

The Films Division has been set up wiChttle objective of 
diJaeminatiilg information to the fbroadest.pectrum of the audience 
and to focus attention on important .. ~ts of country's life with 'ar 

view to bring:lllg about enlightenedparti~ipation in the affairs of 
the nation, objective' appreciation of facts,events and personalities. 
India ia a vast I()OUntry whose three-quarter of the" population l'Ive 
in villages. Due to prevalence of illiteracy and poverty of the 
people, newspapers and television have not been able to penetrate 
Indian villages to a large extent. In this context, the ftlms produced 
by the Films Division have an important rote to play in informing 
the masses and acquaint them about the plans aoo projects under-
taken in the country to improve the lot of common man and thus. 
have to serve as a powerful medium of mass education and infcrma--
tion. To achieve this objective the films produced by the Films 
Division, should not only be easy to comprehend but should also be 
really meaningful, entertaining and absorbing to attract the masses 
of our country. It is hoped that the Films Division will gear itself 
to perform these objectives to the greatest extent possible. 

6.2. The medium of short films is still very much under-utilised 
because of inadequate financial resources. In the present circum· 
stances in the country when disregard for Law and Order and unrest 
and indiscipline are spreading, the Films Division, through its dccu-
mentary films, can playa. useful role in educating the people and 
harnessing their energies for nation building and constructive activi-
ties and enthuse them to participate in the thrilling task of nation-· 
building. 

6.3. It is generally noted that the documentary films produced 
by the Films Division do not evoke much response from the cinema-
going public and many of the cinema goers avoid the documentaries 
by coming late to the cinema houleS. While it is admitted that the 
documentary films cannot be as popular and entertaining as the 
commercial feature films, still there is much scope for improving 
the documentary films by making them more entertaining and easy 
to comprehend so as to make them attractive for the cinema g·oers. 

76 



77 I ; 

The success of the document~ry films and their impact on the people 
will be ultimately judged by the fact that they are absorbin&, are 
able to attract and sustain the attention of the cinema-goers and are 
actually seen by them. Suitable steps should be taken by the filmB 
Division to make documentary films more audience-oriented and 
attractive for the cinema-goers. 

6.4. The Films Division has produced 29 films on topical and 
social problems in the pa,st and that 32 such films are at Pres£I)t 
under production. Considering that the Films Division has so far 
produced 1889 documentaries, the number of films on social and 
topical problems produced by Films Division is very small. The 
Films Division can play an important role as a means of mass com-
munication and influencing the minds of people, by suitably project-
ing the problems faced by the country in an intelligent and construc-
tive manner. Through the films produced by the Films Division, it 
shoultl be possible to provoke the people to think in terms of national 
goals and partid:pate in the nation-building activities for the fulfil-
ment of socio-economic objectives of the country. The Films Divi-
sion should produce larger number of films on topical and social 
problems, faced by the country so as to evoke in the viewers on urge 
to find a solution to such problems in the larger interests of the 
country. 

6.5. The Films Division should also produce films specially suit-
ed to youths and students in the country which should emphasise 
their role in constructive and nation-building activities and incul-
cate in them a sense of discipline and dedication for national causes. 

6.6. Films Division has also undertaken the production of films 
for Television and has produced 50 T.V. films over the years. Out 
of the 36 TV ftlms recently taken up for production by the Films 
Division, 3 have already been completed by it. The Films Division 
is proposing to start 4 T.V. production centres at Calcutta, Madras, 
Bombay and New Delhi for the production of 16 mm TV ftlms. The 
non-recurring expenditure on the setting up of these centres is ~tatE'd 
to be Rs. 324 lakhs and the recurring expenditure Rs. 235 lakhs for 
a period of five years. Although the Films Division has already 
produced 50 TV films, the cost of such ftlms has not yet been worked 
out by it. What is more surprising is that even the estimated cost 
of producing TV ft~ms at the proposed 4 centres has not been work· 
ed out by the Films Division. It has only. feeling that the cost 
would be about Rs. 44 per metre. It is not appreciated how the 
setting up of the ,4 centres at an estimated. c~t of about RR. 6 crores 
(both recurring and non-recurring) is being proposed without gQing . . . 



· - ... ~~ -,~ -'. ' .. ~'~~~ 78 '"r I 1 

~iP ~th:~~taile~ ',' coat estima~~~~t ~he ~M-, ~rOd, uct.' ,Go, v,e, rlWl" ent, 
~?'uJ"}'i..fave the estimates of the.; cost of prpduction of, TV, fi4Js 
a,t tl:J.ese.:e:'lt'e,",~o~~ed out reaU&tically axad based on s~h asttyiy, 
e~de. ~bo~t ~~t)....tHP.$ 4P of the TV pl'oQQ.f!~on centres. Govern-
ment should first set up one centre to pro~' JU:Inf:I .specially in-
tended for TV on a pilot basis. Based on the experience of working 
of th~i'f~eritre-;' Government should set up other flhtres as required, 
s6W'II ~sW~ fM'~t~'1'Vfilms produced at th'~ centres are eeo-
nomieally pi'oduee'd- IifM":rIleet the requirements of 'Kte viewers. 

... . ". , ' ,-. .. '. ;~ . '" 
,,: ~.7:·-1i'he EHms ~i\'iSibrt ltave no machinery to ass~'1he impa.ct 
of lBe"1R'm~'pt'6alteed by' the Films Division on the common people 
with thei~illt that the popularIty or otherwise of the documentary 
fHms.sattd ilt8~r educative value cannot be assessed. In view of the 
fact that FilmlHi.tsion is producinf'films for other Ministries also 
like films on Fa'mily "Pl~nning~,"'Atrt'&Uture etc., and large sums m. 
money are being spent-for 'the r production of these films, it is nece§· 
sary that there should-'~ !Mlbblearrangements to assess whether 
ih~e- films Me servr~ "!he- 'Pl1rpose for which they are intended. A 
stlit~ble machinery should be, evolved by the Ministry of Informa-
@bh and' Broadcasting to conduct '8 survey of the impact of the films 
and news-reels produced by the Films Division on the people. The 
p,roposed ,machinery should be setup io the Ministry of Informat,ion 
~rld Btblci~~,~~ 'and shou)? ,d.eyelop"~, system of feedback to the 
~lms Divi»ion, sb 'Ulst"irriprovements may be made in the films of 
tfiE( li'ilms Division in ~~e light of the studles made. This system 
or~{eeaback is all the ·/nore necessary when the' Films Division is 
goiq;g ,to farl'Q out increWlPTii-AUmber of films to QJ.1tside producers. 
t ,., ':.. " .j t ,r," ':: ," b 

-~ '{ tr'r .;J.'il~ .. d.~ev~n Institute of In.,ia, Poena . 
... - 'j .,r-:'" .. 

6.8:- "In,pl¥s.tl8RGe, &ft the recomm~w1ations of the Film Enqutry 
Comm~~. -~l",.,GA,e~\1JjQeIlt set \,lp.,.~he Film Inst~tute of Ind~,­
Poona ip~l to Jwp.~t, tPiiqing to tlw ~oung talents.in .the country 
in a sm~ •. ~nld systttmatic manner. The institute has now come 
~J!cpqpWh,..wtQn~~q,( ~Il. lea~iil}S film training institution in the 
99!r9try. The Film lP.!!titute' h~.filled a void in the film industry 
jn the sense that young...rt-en and women are able to ,get professional 
,t'tiqing before enterip.~;..fij'P.:i~d~s~. The diplpma. holders of 
t~ F~ r\P..tti~\\\'.JJJalJe by and large ,earned a good name for the 
Institute· by .. th* .ptrformance. 

6.9. The Fii;ri"tAAitp(e -W~s set' up asa' s~bOrdinat~omceotthe 
Government of IncIia.· ~e'- Committee appointed to enquire intOt 
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the working of the Institute, in their Report submitted in 1972 had 
recommended. that fJie status of the In~(tilW' be raised to that of 
an autonomous body by . iir! a~_f' -Paiii~en\':' and the aims and 
objectives of the institute ~'~.1y defined. Although the recom-
dation has been accepted ~ Go~ment in principle to convert the 
Institute into 'a 8OCiety~ '!ltit!er~ tBe:Societies Registration Act,' n~ces­
sary steps in this directfrin~ bl~'f1ot yet been taken, As the:1'Film 
Institute is ari educ~tional intit~tr6rt' and has come to occupY:'!the 
position of the l)renUer Ins.titute o~'~dtning in Films, the Institute 
should be set up as an autoribmous boOY, preferably by a statute 
of Parliament i~ the. interefPt of its !lc~ouritabPity to Parliament. 
It would be recan~d''tJfa''t· the working of 1U~ski,es ,and other 
educational institute"Po·t'-national importance are' generany' regul41.ted 
by Statutes. ; ~. ", . 

. "' ..... ".. ,l, 

6.10. The diploma h~lcie~ of the Film ;~hd Television 'Institute 
of India, Paona have .~C?I,l;. Jlp.p,~rfi,~~Of1:'a.np acclaim from the film 
industry and others. Not only t~at the diploma holders and techni-
cians coming out of film Institute!have set new trends in the film 
industry but they have ~ s~_ful to some extent in breaJpng 
the stranghold of .j)e'eviJ. of ~r; llY:$tem in the film industry. By 
setting up the Film and. 'r.elevision Institute 01 India. Poona, .G9V­
ernment have done a great service to the film industry 9S we-ll.~s 
to the comtry by providtM~a ,gtoup of qualified an~ talenwg. y.pu.rg 
men and women to tbe1tllll 'industry who have been ~ "to serve 
the cause of art to a grea.t eJOent. :If:-,CPr 

.• J ~.' ;. Co ( 

6.11. While it istrl1f that the Film and Te1eviaion Institute of 
India,Poona has .c:qnsidetlable achievements to ita credit, there is 
no room for complacetley in"the matter. It is noted that there were 
some incidtmts in the Film. ,and Television Institute resulting in a 
strike in the Institute wlrich led Government ,f#) .J.ppoblt. an Enquiry 
Committee in 1971 and the Enquiry Committee h.ve aISQ remarked 
that •• A greet amount 01 indiscipllne prevai18"onthecampuJ". An 
institua like Film and Television Institute.sust.be, kept clear of 
those elements which promote acts of il'ldi~pline and vandalism, 

6.12. The wotltfng of the Institute shoUld be eva-luated every 
five years by and independent body with a ~ew to aues!li'ts work-
ing objectively and sUggest'1'l1easures to brmg a~out improvements 
and 'efftcfency therein. . . • . 

. , 

" 6.13. A su~tion has ~n macfe by leading fUm orRBnlsations 
froniftbn'prodliciIig centres other than ~mba1 tl1at instftu'te- Simi-
~. -". ". 
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lar to the Film Institute of Poona may be opened in other film pro-
ducing centres also. Even the film industry from Bombay have 
suggested that the intake in the institute should be increased. From 
the fact that the diploma-holders of the Institute have not been 
able to make the impact on the prevailing star system in the film 
industry to the desired extent because of their inadequate number 
and from the fact that practically all the diploma-holders of the 
institute have been able to get gainful employment, it if felt that 
there is a case of the expansion of the film institute. A realistic 
assessment of short term and long term needs of the film industry 
for artistes and other technicians etc. and in television etc. should 
h made by Government immediately in consultation with the Film 
Industry and State Governments. Government should take con-
crete steps in consultation with State Governments and Film Indus-
try to set up such Institutes in the other film producing centres also. 

Children Film Society 

6.14. Government set up in 1955 the Children Film Society to 
undertake the production, dIstribution and exhibition of films 
specially, suited or of speCial interest to chilclt'en and adolescents. 
However, the working of the Society has been a subject of adverse 
criticism from any quarters in the country. The Society has not 
been successful in performing the functions assigned to it. An 
enquiry conducted by an Officer of the Ministry of Information and 
Broadcasting into the working of the Society in 1972 found many 
lapses in its working, particularly relating to the role of the Sec­
retary of the Society and charges of misuse of position and favourit-
ism against him were found to be substantiated. This leads to the 
conclusion that the working of the Society has been far from satis-
factory and has been beset with serious irregularities. It is deplored 
that the Society which was set up with the objective of production 
of films for children- who are the future hope of the country, was 
allowed to fall in the hands of such unscrupulous people and was 
allowed to be used more for personal benefit than for achieving the 
objectives assigned to the Society. 

6.15. The Public Accounts Committee (1965-66), (1986-67) and 
(1968-69) had pointed out serious lapses and irregularities in the 
working of the Children's Film Society and had made, several re-
commelldations in tbis behalf. It is felt that had effective remedial 
measures been taken immediately by Government to put the' work-
ing of the Society on a sound footing, the grave irreguarities which 
were again found in the working of the Society in 1972 whoulct have 
been avoided. It is deplored that due to lack of timely effective 
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.... .;"i~n on the pa~t of Government, the mal-functioning of the SocIety 
cc>ntinued resulting in infractuous expenditure and -bringing a bad 
name to the Society, Considering the continueci unsatisfactory 
working of the Children's Film Society in the past, it is felt that the 
~ontinuance of the Society as an autonomous body, would not serve 
.any useful purpose and would not achive the objectives for which 
it was set up. ,- The functions at present performed by the Children's 
'Film Society should be immediately entrusted to the Film Division 
which works ctirectly under the Government. Government shoUld 
inform within six months of the action taken in this regard. 

6.16 As production of children's films is a specialised field which 
haS' been long neglected, this should receive the special attention of 
the Film Division and Government so as to ensure that the deve-
lopment proceeds on the right lines from the very beginning. The 
Fi~ Division should hoI I'\' consultations with eminent producers, 
-directors, educationists and other experts so as to asimilate Rnd in-
~orporate the best ideas in the p'roduction of quality films for child-
ren's entertainment and education. The Films Division and the 
Ministry shoulcl make a specific mention of theprogre8S made in 
producing thechildrent's films and in their exhibition etc., in the 
annual reports of the Films Division and of the Ministry of Infor-
,mation and Broadcasting. 

6.17. Since its inception n 1955 the Children Film Society has pro-
<luced 86 films which works out to an average of ahoutS films 
every year. The number of films produced by the Children Film 
Society has not been sufficient to make any impact on the children 
film movement in the country with the result that most of the cbild-
ren are still going to see the commercial feature films, produceff in the 
-(!ountry which may not always have a healthy effect on the minds of 
the young children. Films play a major role in shaping the mental 
make up and thinking of the children particularly. On account of 
,their visual impact, the fllms have a lasting imprint on the minds 
of the children. What is more distressing to note is that although 
sufficient funds were made available to the Children Film Society, 

. it has not been able to prod.uce more and purposeful children's fllms 
because of the internal weaknesses in the working of the Society. 
Government should take effective measures to ensure that adequate 
number of children films are prodced in the country so .. to make 
the child'ren film movement in the country really effective. ,These 
films while being educative and of 'bigh quality, should also be 
.entertaining 90 that the children may be attracted. to see these ftiJm; 
and may not go to see the commercial feature ftlms. 
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6;18. Films for children shoUld be proclUced on thf: . .dYes of gr~at 
{pen and uatioQil IlUU'tyers as allO' OIl . ,the star_' *'om', theA'fIfMlt 
~iq. like a.maY8lta, ?I4."bbarta and Ptiileh1antra. 1'h.is 
would JnU4&lOltte in the children 01 :the -QGu.ntry .. .ense of patrjotism 
and .feelil)iot.Qf pride for the national traditions ed'blstory.' Chlldn!n 
tihns .4;iepieting.·the cultures.and lives of people in the various re-
~tl8. of the ~Obtly;;AhOl!ld ~·be. p!oduceQ..1IO .as to make our children 
awar'e of""the dtvenified culture 'of'the country an.ellcourage natioeel 
integration. . -' . ... "", 

6.19 The present arrangements made for the exhibition of child-
ren's Films in the country are no~/}!dltquate. During 197~, the 
§9ciety conducted. only 3462 shm wJU£h were seen by hovt 12,50 
J.~\1,.clWP~en'~iadults oqly.. This hidi~t~a not ~nlY·the j~hcrent 
··we~4'f\·~t.Oa-F~~ siistribution arrangeI\).~nts but. also casts a 

r€lfiection op.the q.Uy of lilm$produ~ed·~ the Chilctren Film 
Society. It is of utmost impo~tance tha~ th~J\Jms produced at Gu,,-
.ernment expense or largely wjth GO)'ernment sub$idy·foJ entertain-
m~t ot children and for their. education are put to Q~s't ··~Se.:~At 
present the chil<tren's films. ~e ex~jJed.jn .. a very limited manner 
only in metropolitan and other big cities'· ~iid hardly find adeql1ste 
exhibition opportunities in O~~!. t9~ps ~~-t~are,~s .. ~t. has already 
been recommended that the producboJ) of these films' sl1ou1q be 
taken over by the Films Division and concerted efforts taken 'to' im-
prove ~he quality of the films . 

. ~: .. ~.2(f~.here is no r~:s~ff why 'rnor~ show~ ol'c~irdr~\1'~)ms l'(in-

. n.qt,.be arranged apd .~~¥ )hese films 'cannotbe shown in the --ellu .. 
:. .. ~~ ~D:.s9t.utions, particuld\1~. 'WH~n f!!.~~y of the institutions ha",£ 
pro~tian .facy.i~es ant!. shoWS can also De h~ld in th~ open ~jr. 
GmterJ;l~e~' sQould examine t~e~att~ !n depth to 'improve 1h.e (hs-
tribution an,angements so thaf cftii4reh~s films of quality, are ~0Wn 
in educatienal jnfptutes to t~e maxiifi.Jhi extent.possible., in. arttJiila-
.KA.tUll Jb~ .~ Xilm ,~ill:J.nce'r CQn><>r~o~.. and I,n. weU-appoltlted 
cmema houses .to faclhrat~.J}le films' befng seerr-tij- t~f!'~ildren. If 
systematic E~Gl=-~ .~~ .made, jt .. shoultl be possible to devise regUlar 
alir~ffi!9t-sJ:f~.;:".~1bition of ·e~ndt~n's. m~.s in !'fhll· wwns .~d 
citiefJ partic\llady those.. whi&~a~e~ 9t.~Dl~ student populatIOn. 

... , '. ~ . , . 
. " ..... r" . 

6.21 ,No entertainment tax should be charged' Qn the children's 
',:mrnSi so that the admission rates of the . (tlms are kept low.to enable 
rnalfimwm 'number pf chi~en to see these' fi'k~·· TIle L • children ''8 

"" ftl!Ws slWuld be shown OIl no p@fit no :l.~ basis ill the cinema houses 
in the interest of exhi~itiQn of ~'~s l? a larger audj~ce. of 
children. '. . .. +. 
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FUm Arehives of India 

6.22 Government have established the National Archive of 1ndia 
in 1964 with the object of J>r~~ring and preserving (i) important 
films produced in India, (U) films whieh are important as r€Colfis 
of contemporary history, and (iii) selected number of films produced 
in other countries. The Film Archive's collection at present ccnsist 
of about ~OOO .filJns. Film Archive movement in th, country is still 
in'1ts intafici~a~ suitable' arrangements for maintenance, preserv.a-
t'Qn and classification 81 ~ t~~~. ~:chives have 99~ .. N,t ...Reen _ m,ade. 
Morenver, adequ~te. f_lindii nave not been made available for the ex-
pansioR of thE! Film Archives. The Film Archives are of immensE 
value to the country and its preservation and expansion sh<;tuJ.d...j;lt' 
given higher priority, in view of the fact these filw would serve 
the future generation anct posterity . 

. :A.,al't ffdnfacquirihg old films of historic'a} value, attempts shouJci 
. also be made to acqu're c9ntemporary foreign films of eminent pro-
ducers who have won intertlatloIia1 aw.ards aCd. are known for their 
adillc'aoo technical excellence ~nd have ~pr6moted significant trends 
in the art ottUM -malting: Mor~ver, suitable arrangements should 
also be mac\{ filr exhibition. ~f \~i films maintained in the F'ilm 
Archives ttY'1e1ected audiences conlisting of film makers and other' 
"sm~ts-in'i:he ~rigU,! .. di'Scipllnes tfrium ma~ng. 
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APPENDIX I 

(vide Introduction) 

.summary of Recommendations/Conclusions contained in the Report 

S. No. Reference to 
para No. of the 

Report. 

Summary of Recommendations I 
. concI usions 

(1) (2) 

1 1.8 

. -
'0 

.. ,. -:-', . 

.-~. "". 
. .:,.-

(3) 

The Committee note that the Films Division 
has been set up with the objectives of dissemi-
nating information to the broadest spectrum of 
the Indian audiences and to focus attention on 
important aspects of country's life with a view 
to bringing about enlightened participation in the 
affairs of the nation, objective appreciation of 
facts, events and personalities. In this connec-
tion, the Committee would like to point out that 
India is a vast country whose three-quarter of 
the population live in villages. Due to preva-
lence of illiteracy and poverty of the people, 
news-papers and television have not been able 
to penetrate Indian villages to a large extent . 
In this context, the films produced by the Films 
Division have got an important role to play in 
informing masses and acquaint them about the 
plans and projects undertaken in the country to 
improve the lot of common man and thus have 
to serve as a powerful medium of mass educa-
tion and information to achieve this objective 
the films produced by the Films Division, shoula 
not only be easy to comprehend but should also 
be really meaningful and entertaining to attract 
the masses of our country. The Committee 
hope that the Films Division will gear itself to 
perform these objeetives to the greatest extent 
possible. 

84 
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1.9 & admit~ by the Ministry of Information 

1.24 

. " 

and Broadcastin& the medium of short tUms is 
still very much under-utilized because of inade-
quate financial resources. The Committee urge-
that in the present circumstances in the country 
when fissiparous tendencies are on the increase 
and disregard for Law and Order and unrest and 
indiscipline are spreading, the Films Division, 
through its documentary films, can play a use-
ful role in educating the people and harnessing 
their energies for nation building and construc-
tive activities. 

The Committee note that the Films Division 
has so far produced about 1,889 documentary 
films and the Division is at present producing 
more than 100 films every year. From the list 
of films produced by the Films Division, it is 
seen that the documentaries produced by the 
Films Division include documentaries on current 
topics and important projects and various facets 
of the national Ufe, culture, heritage and 
achievements in the fields of planned develop. 
ment, art and science. However, it is generally 
noted that the documentary films produced by 
the Films Division do not evoke much response 
from the cinema going public and many of the 
cinema goers avoid the documentaries by com-
late to the cinema houses. While it is admitted 
that the documentary films cannot be as popular 
and entertaining as the commercial feature fUms, 
because the documentary tUms are related to the 
real facts of life, while the feature films are 
mostly of an escapist character, stin there is 
much scope forim.preving the documentary 
films by making them more entertaining and 
easy. to comprehend so as to make them attrac-
tiv. for the cinema goers. The Committee need 
hardly. emphasise that the success of the docu-
mentary films and their impact on the people 
will be ultimately judged by the fact that they 
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are able to attract and sustain the attention of 
the cine~,:gores and ate actually seen by them. 
The CoJlUillittee, therefore. recommend that 
suitable' steps-should be taken by the Films· 
Division to make '. documentary films more 
audienee-oriented and 'attractive for the cinema-
goel1l." -

:' .", 'f' .... 

The :Coiiunittee note that at present the' 
documentary fihns' produced by the Films Divi-
sion are being shown in all the cinema-houses of 
the country':HC?,,,,,ever, as a documentary film 
cannot be suitable' for all types of audien.ces, it 

. " ,is necessary that special films should be pro-
: ....... ' duced to cater to the audiences in different 
~~. places, : FQr example, a film on traffic rules can 
'~- hardly beaf '~y'-u~ to the public in lural 

.,. ',,~ .. ,: -~ '. " ar~a~~.,. ~l~ilarl:r a film on use of fertjJizel S or 
'" "pe~ticides'. can.oe . ..oi. l.i~tle Use to the pubJic in 

, . 
,\~--

.'~ ...... ',...;J.-.-

~~b~n areas and metJ'p'politan cities. It is, 
the~e~pre, necessary that if the documentary 
film" :produced by ,the Films Division are to be-
of maximum use, specialised films to cater to 
the needs of ur-ban and rural population should 
be produce!i., apd distri.bution of such films 
regulated ili. such a way that it may be shown 

, " 
I'" ..... 

" 

'1,26 

to the audiences where it may be of maximum use,. The' Committ~ hope that urgent action 
. in the matter will be taken by the Films Divi-.. .. .).,.. 

sion. 

The Committee note that the Films' Divisions 
'has prodUced 29 fUm'S on topical and social· pro-
bletnsin~tbe past and that 32, such films are at 

'pl'eSel'lt uttdir' prOduction. Considering that the 
" Fi111'ls Divtsion bas so far produced 1889 -docu-

mentaries'the number of films on social and 
. ' ... 

. topitalpro'blems produced by Films Division is 
.. VeTy small. ' The Committee feel that the Films 

rii~jsion' can play b1 tlriportant role as a means 
of )nsSs eommtinicatibn and influencing the 
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aunds of people, by 8Hi~bly projecting the prob-
tems faced by the cO!Jntry in an intelligent and 
.constructive manner. Through the films pro-
. duced by the Films Division, it should be possi-
ble to provoke . the people to think in terms of 
natio'nal goals and participate in the nation-
building activities for the fulfilment of socio-
economic objectives of the country. The Com-
mittee urge that the Films Division should pro-
duce larger number of films on topical and 
social problems,. faced by the country so as to 
EWoke in the viewers and urge to find a solu-
tion to such problems, in the larger interest of 
the country. 

The Films DiviSion should also produce films 
specially suited the youths and students in the 
country. whieh should emphasise their role in 
constructive and nation-building activities and 
inculcate in' them a lense of discipline and 
dedication for nfl'tional causes. 

The Committee regret to note that the docu-
mentary films produced by the Films Division 
have been able to penetrate much in the 
rural areas where the majority of our popula-
tIon live. As the majority of the cinema 
hodses in the country are located in metropolitan 
cities and urban areas, the fllms produced by the 
Films Division are yet to reach far-flung rural 
areas. Although the tUms of the Films Division 
are being shown by the mobile vans of the 
'pirectorate of Field Publicity in the rural areas, 
the number of these mobile vans is not suffi-
cient to, cater. to the needs of the rural popula-
tion. The screening facilities of the Films Divi-
alon are conflned mainly to cities. The Com-
mittee cQnsi~r .tl)J,t if the fllms produced by the 
FjIms Division, have to make a real impact on 
the masses of the country, suitable arrange-
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men18 for their distribution and screening in. 
the country have to be made 80 that these DUly 

be shown in the various parts of the country 
particularly in the rural areas. The Commit-
tee feel that the mobile vaIl8 available with the' 
Government for screening the films of the Films· 
Division in rural areas are generally either out 
of order or are not being fully utilised. The 
Committee recommend that these vans should 
be kept iIi working order so that maximum use 
could be made of the existing fleet of mobile 
vans for screening the films of the Films Divi-
sion in the rural areas and the number of the 
mobile vans should be suitably increased, jf 
necessary. 

The Committee note that at present arrange-
ments for publicity of the documentary films 
produced by the Films Division are not an€'-
quate and the general public generally remain 
ignorant about the latest films produced by the· 
Films Division. Although the Films Division 
has been issuing Press Releases about the latest 
documentary films scheduled for release, these 
releases generally do not get much pUblicity. 
The Committee urge that the Press Release Wing 
of the Films Division should be more vigilant and 
should ensure that adequate publicity is given 
to the documentary films produced by the FUms' 
Division. The Committee further recommend 
that like festivals of award winning feature· 
films, an annual festival of selected documentary 
films produced by the Films Division should 
also be arranged in the major cities and wide' 
publicity given to these festivals. 

The Committee note that the Committee cn 
Broadcasting and Information Media in thdr 
Report on documeritary films and news-reels 
submitted in 1988 bad recommended that produc-
tion of documentary films for export should be-
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taken up by the Film, Division. While the Fj]ms 
Division have made some e1fort& in the direc-
tion of export of documentary films the expoct. 
earnings of the Films DiVision are negligible. 
The-Committee recommend that concerted efforts 
Should be made by the Films Division to imple-
ment the recommendations of the Committee on 
Broadcasting and Information Media and in-
creal!le export earnings from the export of docU-
mentary films as these films can make greater 
contribution in the direction of projecting the 
image of India in other countries, while earn-
ing valuable foreign exchange for the country . 

The Commjttee have no doubt that with the 
rich cultural wealth, architectural magniftcance, 
scenic beauty etc, available in abundance in the 
country, very good documentary films can be 
made which would attract more foreign tourists 
to the country. The Committee suggest that 
full coordination should be maintained with the 
Department of Tourism for producing docu-' 
mentaries for export. 

The Committee further note that the FiJms 
Division has also produced some educationaJ 
films for use in class rooms. However, the use 
of films for imparting education has by and 
large remained neglected in the country and 
there are very few schools in the country'-
which are showing educational fUms. In view 
of the vast potentialities of the use of the educa-
tional films in the field of education and the 
impact that films can make on the m.inds of the 
young students, the Committee recommend that 
Films Division should undertake the production 
of more educational films for use in educational 
institutions. However, care should be taken to 
ensure that these ftlms are entertaining so 8S to 
. attract and sustain the interest of students. 
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" .. T,he Co~ttee notti ... t the Films Division 
,is;at pr~tgivin~ o~t '~he production of 25 per 
cent o( docUItl.e:ntaryfjlma to the outside pro-
ducers and that, ,this pe,rcentage is proposed to 
be increased t.o 50 per cent. The Committee 
would, however, like to point out that while giv-
4l£..contracts for ,the production of documentary 
films to the ,olltsideprodllcers, care mllst be 

. t~en to ensure that the producer concerned has 
got backgrollnd knowledge and aptitude for that 
particular subject which is being assigned to him 
so that his best talents may be fully reflected in 
the films producec\. . .. 

1the Commit~ wouh\ like Government to 
undertake a review of the- ·fUms produced by 
these producets and ascertain the reactions of 
the viewers sci as to bring about improvement in 
this regard. 'The result of the review should be 
COIl'lmunicated to the Commi,ttee. 

'" The Committee note that according to the 
statistics supplied by the Government while the 
cost per metre of the films produced by the out-
side producers is Rs. 74.58 the corr~sponding 
figure for the films produced by the 'Films Divi-

'. s:on is Rs. 115. However, it has been claimed by 
. ; the representative of the Films Division at the 

Jt ti~e of evidence before the Committee that these 
figures are not correct as they did not have a 
qualified cost Accounts 6fficer at that time, anc\ 
the correct cost of production of films in the 
FilmsDivi~ion is now at the rate of Rs. 80.50 
per JI'ietre agaInst Rs. 81 in the case of private 
prqdu'i:iers. The Committee recommend that as 

. pr9mised by the representative of the Ministry, 
,. 'th'e cost of pro(Iuction of Hims in the Films Divi-

sion should be properly worked out by the Cost 
Accountsomcer to make a comparative study 
and it should ~ ensurec\ that their cost of pro-
'ductlon are eomparableto the cost of ftlms pro-
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duced by the private producers. The Committee 
feel that in view ot the equipment and facilities 
available with the Films Oivis:.&n, anti the ex-
pertDie gained by them in the production of 
docWDelltary films. it shoulel be possible for the 
Filma Division to reduce the cost of films pro-
duced by the Films Division 110 that they are 
able to prod1llee a larger number of films in the 
existing budget of the films Di.vision. 

The Committee note that the Films I;>ivision 
have produced more than 1800 newsreel includ-
ing regional newsreel and newsreels compilation 
and these newsreels are cireulateet in the various 
cinema houses in the country. The Committee 
fu.r1h.. note that it takes a newsreel about 22 
weeks tG complete the circuit throughout the 
country. The Committee feel that this period 
01 22 weeks is too long with the result that the 
newsreel become stale and lose their news value 
by the time, these newsreels reach the rural 
areas. Generally the people do not take any in-
terest in seeing these newsreels. The Com-
· mittee feel that 1£ the newsreel are to serve 
·their purpose and retain the interest of the 
· audiences, it is imperative that the newsreel 
should complete its circuit within the period of 

·two to three months. The Committee recom-
mend that sufficient copies of the news-print 
should be prepared so that these newsreels may 
complete the circuit within a short time ann re.-
tain the interest of the audiences. ~oreover the 
· newsreels ~hould be produced in such a way that 
even thougb they may become old, they may 
still retain suffieient news value so that the" 
cinema going people may l5e interested in see-
tng these reels. The Committee note that the 
Ministry of Information and Broadcasting is 
already planning ~ take measures so that these 
newsreels may contain news as well as other 
points of lasting interest. The Committee would 
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• ~e the Ministry to take concrete action to give 
.b~ to _ this Wea at atJearly elate. 

The Committee '~Gte that at present all the 
offices of the-Films ,Division are locarcl in 
BOmbay, exce~t two' offices .in Delhi which looks 
after the Defence F)lms Wing and production of 
fUms on food and agriculture. The Committee 
fe~l that there is force in the plea of the pro-
ducers in other film producing centres like 
Madras and Calcutta that the regional unit'S of 

,the Film Division should be set up in other cen­
tresalso so that proper Uaison may be kept with 
the ciocumentary films producers in those cen-
tres. The Committee further note that the 
Committee on Broadcasting and Information 
Media in their Report on documentary films 
(1966) had also recommended that regional units, 
cf the Films Division should be set up at Delhi, 
Madras and Oalcutta. The Committee further 
note that Films Division now proposes to open 
regional film production centres at Calcutta, 
Maf\ras and Delhi. The Committee recommend 
that the regional unttsof the Films Division at 
Madras and Calcutta should be set up at an early 
date. They hope that the setting up of regional 
units at these centres will provide further fillip 
to the regional film Industry in those centre. 
which is already suftering because of shortage of 
1IrOrk. 

The Committee note that Filma Division 
have also undertaken the production of fUms for 
Television and has produce«t 50 T. V. films over 
the years. Out of the 36 TV films rec'.!ntly 
taken up for production by the Films Division, 
3 have already been completed by it. The Com--
mlttee further note that the Films Division is· 
proposing to start • ~.V. production centres at· 
Calcutta. Madras, Bombay and New Delhi for-
the production of 16 m.m. TV filma. The non-
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recurring expenditure on the setting up of these. 
centres is stated to be, Rs. 324 lakhs anrt the re-
curling expenditure lis." 236 lakhs for a period 
of five ,years. The C02)mittee regret to note that 
although the Films Division has already produc-
ed 50 T.V. films, the cost of such films has not 
yet been worked out by it. What is more sur-
prising is that even the estimated cost of produc-
ing TV films at the proposed 4 centres hac; not 
been worked out by the Films Division. It has 
only a feeling that the cost wouJd be about 
Rs. 44 per metre. The Committee are unable to 
appreciate how the setting up of the 4 centres a~ 
an estimated cost oj about&. 6 crores (both re-
currring and non-recurring) is being proposed 
without going into the detailed cost estimates of 
the end product. The Committtee would like 
Government to first have the estimates of the 
cost of production of TV films at these centres, 
worked out realistically and baseci on such a 
study, decide about the setting up of the TV 
production centre. They would further like Gov-
ernment to fin;t set up one centre to produce 
films specially intended for T.V., on a pilot basis 
and basect on the experience of wQrking of that 
centre, set up other centres as required, so as to 
ensure that the TV Films produced at these cen-
tres are economically produced and meet the re-
quirements of the viewers. 

The Committee need hardly emphnise that 
the TV films produced by the Films Divrsion 
sbould not only be educative and informative 
but should also be entertaining. Since TV films 
are seen by the whole family including the child-
ren, it should also· be ensured that the fUms pro-
duced by Films Division, are pace setters of high 
quality, and are free from sex, nudity, violence 
etc., and have an elevating influence on tbe 
vlewen. 

.----------------- ------------_._--
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The Committee note that the Films Division 
can reduce the cost of production of films for 
television if these films are p.rodUced on 16 m.m. 
but because of lack of equipment, the Films 
Division is not in a position to undertake the 
production of 16 m.m. films on a big scale. The 
Committee recommend that necessary stepi 
should be taken to procure the requisite equip-
ment tor the Films Division so that the produc-
tion of 16 m.m. films could be taken up in right 
earnest. 

The Committee note that the Films Division 
have no machinery to assess the impact of the 
films Ptod.~ed by the Films Division on the 
common people with the result that the popu-
larity or otherwise of the documentary films and 
their educative value cannot be assessed. In 
view of the fact that Films Division is producing 
films for other Ministries also like films on Family 
Planning, Agriculture etc., and large sums of 
money are being spent for the production of 
these films, it is necessary that there should be 
suitable arrangements to assess whether these 
films are serving the purpose for which they are 
intended. The Committee recommended that a 
suitable machinery should be evolved by the 
Ministry of Information and Broadcasting to 
conduct a survey of the impact of the films and 
news-reels produced by. the Films Division on 
the people. The proposed machinery should be 
set up in the Ministry of Information and Broad-
casting and should develop a system of feedback 
to the Films Division, so that improvements may 
be made in the films Qf the Films Division in 
the light of the studies made. The Committee 
fl'el that this System of feedback is all the more 
necessary when the Films Division is going to 
farm out increasing number of films outside 
producers. 

-----------
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18 2.10 The Committee note that in pursuance of tM 

recommendations of the Film Enquiry Commit-
tee, 1951, Government set up the Film Institute 
of India, Poona in 1961 to impart training to the 
young talents in the t.'Ountry in a sdentific and 
SY8temati~ manner and that the'institute has now 
come to occupy the. position of a leadine film 
training Institution in the country. The insti-
tute is imparting training in film acting, film 
direction, film editing, screen play writing, mo-
tion picture photography and sound recording. 
The Committee are glad to note that the Film 
Institute has filled a void in the film industry in 
the sense that young men and women <1re (lble 
to get professional training before entering the 
film industry and that the diploma holders of 
the Film Institute have by and large earned a 
good name for the Institute by their performances. 

~, --.' 

I _ . 

2.11 The Committee further note that the Film 
Institute was set up as a subordinate otHce of the 
Government of India. Although the Committee 
appointed to enquire into the working of the 
Institute, in their Report submitted in ]972 had 
recommended that status of the Institute be 
raised to that of an autonomous body by an act 
of Par1iament, and the aims and objectives of 
the Institute be clearly defined ~d although the 
recommendation has been accepted by Govern-
ment in principle to convert the Institute into a 
society under the Societies Registration Act, 
necessary .. teP9 in this direction have not yet 
been taken. The Committee feel that as the Film 
Institute is an educational institution and has 
come to occupy the position of the premier Insti-
tute of training in FlIms, the Institute should be 
.Bet up as in autonomous body preferably by a sta-
tute of Parliament in the itlterestol its acooun-
taBility to Parliament. It would be recalled that 
tlte werking of Universities end otJler educatfon., 
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institutes of national i~p~rtance' are generaily 
regulated by Statutes. The Committee would 
like to be informed of the action taken by Gov-
ernment within six months. 

The Committee are glad to note that the 
diploma holders of the Film and Television Ins-
titute of India, Poona have won appreciation and 
acclaim from the film industry and others. Not 
only that the diploma holders and technicians 
coming out of film Institute have set new trends 
in the film iooustry but they have been success-
ful to s'ome extent in breaking the ·,:;trangehold 
of the evil of Star system in the film industry. 
'TJle Committee feel that by setting up the Film 
and Television Institute of India, Poona, Gov-
ernment have done a great service to the film 
industry as well as to the country by providin.~ a 
group of qualified and talented young men and 
women to the film industry who have been able 
to serve the cauSe of art to a great extent. 

The Committee would, however, like to 
sound a note of caution. While it is true that the 
Film and Television Institute of India, Poona 
have considerable aC'hievements to their credit, 
there is no room for complacency in the matter. 
The Committee note that there were some inci~ 
dents in the Film and Television Institute result-
ing in a strike in the Institute which led Gov-
ernment to llI?point an Enquiry Committee in 
1971 and the Enquiry Committee have also re-
~arked that uA great amount of indiscipline 
prevails on the campus." The Committee feel 
that ari institute like Film and Television Insti-
tute must be kept clear of these elements which 

'promoteacts of indiscipline and vandalism . 
.~ 

"heCom11littee" mote that Government had 
appointe\! an Emtuiry Cotr:atnittee to enquire into 

!, &the 'wotktftg of Eil1lh&·am.,Television Institute Of 
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India, Poona in 1971 'and that Committee sub-
mitted its Report in 19'72 ... The Enquiry Commit-
tee have made a number of valuable suggestions 
for improvement in the working of the Institute 
such as appointment of an eminent film maker 
as the principal of the InStitute, appointment of 
an Academic Council, setting up of a Consulta-
tive Committee etc. While some of the recom-
mendations like the appointment of an eminent 
film producer a~ the Principal of the Institute 
have been implemented by the Government a 
number of other recommendations are yet to be 
implemented and some of the recommendations 
are intended to be implemented only after the 
proposed society to regulate the working of the 
Institute comes into existence. The Committee 
recommend that immediate steps should be 
taken to implement all the recommendations of 
the Enquiry Committee which have been accept-
ed by Government. 

It has been brought to the notice of the Com-
mittee that many students of the film institute 
develop a star image even before they come out 
of the Institute. Moreover may of the diploma 
holders of the Institute who have been successful 
in the film industry, have themselves fallen a 
prey to the evils of the star system. The Commit-
tee feel that there is immediate necessity to in-
culcate a sp:rit oi'service to art :l,nd setting up of 
healthy and new trends in the film industry in 
the diploma-holders' of' the Institute. The Com-
mittee recommend that the academic atmosphere 
of ~the institute should be ~veloped in such a 
way by ma~ing suit<\ble changes in the curricula 
that'''the diploma-holders of .the Institute come out 
with fresh and neW ideas: with a spirit of service 
a~d dedication to,. the. art and by th~i: ex~mple 
hetp in removing lhe evil ROW preva.lhng In 'the 

, fUm iridustry and ~eip' ~'..r reinforce he healthy 
'rends in 'the 'fiim' it'kiustry: -----
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The Committee note that one of the recom-

mendations of the Enquiry Committee on the-
FUm and Television Iruotitute was that there' 
shauld be terminal siminars aIld sympoiia to.. 
which oUtsiders should be invited. The Com-
mittee recommend that active film makers anct 
technicians. who Olre known for production of 
creative, healthy and purposeful [films should 
be invited to participate in these seminars etc.,. 
So that the students in the Institute may be able 
to g.t in touch with the latest trends in the' film: 
industry and may get benE'.1H of their experience-
and expertise. 

From the figures of the diploma-holders sO' 
far employed which has been furnished to the-
Committee, it is seen that out of 435 diploma-
ho~ders. reliable information was available only 
in respect of 232 diploma-holders and out of these 
diploma-holders only 5 are not gainfully employ-
ed. The Committee feel that the Institute should 
keep information regarding the employment 
position of lilll the diploma-holders so that authen-
tic picture about the employment position of the 
diploma-holders may be available at all time. 

The Committee recommend that the Institute-
should keep itself informed of the careers and 
achievements etc., of the diploma-holders, p~ss­
jng out of the Institute sO as to enable the Insti-
tute to judge whether the objectives of the Insti-
tute are being fulfilled and the persons trained 
are having the desired effect on the film industry' 
and as a' result thereof, bring about impr6vement.. 
in its curriCulum, methods of selection and train-
inl etc: 

·The Cfemmittee further recommend' ~t the-
workinl of the Institube .heuld be evaJuatetf 
every ive ,ears DY an indepentlent' boGy with a' --_ .. _-----_. __ .... -. 
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v.it:w to assess its working objectively and suggest 
measures to bring about improvements and eftl. 
ciency tn,rein. 

The Committee need hardly stress that the 
quality of training given in the Institute should 
be of the highest order. It ihould be ensured that 
the latest development in the various fields of 
11m technJques which are ~ught in the Institute 
in other countries, are taken note of by the Ins-
titute and suitably reflected in their programme 
of training so that the persons who pass out of 
the Institute and man our film industry are of 
international standards and are able to success-
fully face up the challenging tasks in the fast 
growing medium of films. 

The Committee have no doubt that in order to 
sustain the interest of those who pass out of the 
Institute, it will be helpful to associate them in 
the various activities of the Institute. The Com-
mittee note that the students going out of the 
Institute, who make a mark in the film industry 
are allowed to have a meaningful participation 
in the training programme of the Institute by 
being invited for seminars, symposia etc. The 
Committee would like this healthy trend to be 
sustained. 

The Committee note that there is a demand 
from the technicians in the film industry that 
there should be a refresher course in the Film 
and Television Institute of India for those techni~ 
cians who are already employed in the Industry 
but who did not have the benefit of getting the..,-
retical knowledee. The Committee further note 
that the Enquiry Committee appointed to enquire 
imo the working of the Institute haa also reCO!ll-..tie" such refresher courses. The Committee 
r@ceJll1l'lentf that Govl!tnment ~houJ" take early 
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- steps to start refresher courses in the Film and 
Television Institute· -for -the technicians etc., 
already employed i11 the film industry so that the 
quality of our film making may improve. 

The Committee note that a suggestion has 
been made by leading film organisations from 
film producing centres other than Bombay that 
institutes similat t() the· Fib Institute of Poona 
may b2 opened in other film producing centres 
also. Even the film industry from Bombay have 
suggested that the intake in the institute should 
be increased. From the fact that the diploma-
holders of the Institute have not been able to 
make the impact on the prevailing star system 
in ~ film industry to the desired extent because 
of their inadequate number and from the fact 
that practically all the diploma-holders of the 
institute have been able to get gainful employ-
ment, the Committee feel that there is a case of 
the expansion of the film institute. The Com-
mittee recommend that a realistic assessment of 
short term and long term needs of the film indus-
try for artistes and other technicians etc. tele-
vision etc. should be made by Government im-
mediately in consultation with Film Industry and 
State Governments. 

The Committee note that there is demand for 
training institutes in the other Film producing 
centres. The Committee would like Government 
tQ take concerte steps in consultation with State 
Governments and Film Industry to set up such 
Ins1itutIe\1 in the other dIm producing centres 
also. 

-", 

"'-. The CoIhmittee hote that a numbel' of private 
film training instituteS have come up in ~om­
bay, MadrQ ahd'C~ etc., and there are 
compiailltflthattnay 'df 'these institutes do not 

------------ -_._.--------
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have the necessary equipment etc. and are ex-
pIQiting the youth rather than providing them 
1,l'~fw.. training. The Committee recommend that 
Government should take effective measures in 
consultation with State Governments to regulate 
the growth of such institutes in order to ensure 
that these institutes may not become instru-
ments for exploiting the y-ouths who are attract-
ed by the glamour of the industry. 

The Committee note that Government set 
up in 1955 the Children Film Society to under-
take the production, distribution and exhibition 
of films specially suited or of special interest to 
children and adQlescents. The Committee, how-
ever, regret to note that the working of the So-
ciety has been a subject of adverse criticism from 
many quarters in the country and that the SoC'iety 
has not been successful in performing the func-
tions assigned to it. The Committee further note 
that an enquiry conducted by an officer of the 
Ministry of Information and Broadcasting into 
the working of the Society in 1972 found many 
lapses in its working, particularly relating to the 
role of the Secre~ary of the Society and charges 
of misuse of position and favouritism against him 
were found to be substantiated. The Committee 
cannot help concluding that the working of the 
Societ~ has been far from satisfactory and has 
been . beset with serious irregularities. The 
Committee deplore that the Society which was 
set up with the objective' of production of films 
for chlldren who are the tuture hope of the coun-
try was allowed to fall in'the hands of such un-
serupulotts peopl~ and was allowed to be used 
more for personal benefit than for achieving the 
objectit'es assigned to<1he 'Society. . 

'.'Il' ". ~., "~ .. ~ '," 

.,. ; 3.l6, The Committee note that the Public Ac-
," counts ,CoBUnittA!e '(1965.66), (1966-67) and (1968-
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69) had pointed out serious lapses and irregulari-
ties in the working of the Children's Film S0-
ciety and had made several recommendations in 
thi8 behalf. The Committee feel that had effec-· 
tive remedial measures been taken immediately 
by Government to put the working of the So-
ciety on a sound .fpoting, the grave irregularities 
which were again 'found in the working of So-
ciety in 1972 would have been avoided. The-
Committee deplor~ that due to lack of timely ef-
f~tive action on the part of Government, the' 
mal-functioning ()j the Society continued result-
in, in infructuous expenditure and bringing a 
had name to the Society. Considering the conti-
nued ijnsatisfactw-y working of the Children's 
Film Society in the past, the Committee feel that 
the continuance of the Society as autonomous' 
body, would not serve any useful purpose and 
would not achieve the objectives for which it was 
set up. The Committ(',~ recommend that the 
functions at present performed by the Children's 
Film Society should be immediately entrusted to 
the Film Division which works directly under 
the Government. The Committee would like 
Government to inform the Committee within six 
.onths of the action taken in this reeard. 

31 3.1. The Committee need hardly stress that as' 
children's films are a specialised field which has' 
been long nellected, this should receive the-
special attention of the Films Division and' 
Government so as t.o ensure that the develop ... 
ment proceeds on the right lines from the very 
beginning. The Committee would like the Films 
Division to hold consultation with eminent pro-
ducers, directors. educationists and other expet"tS· 
so as to assimilate and incorporate t.he best ideas 
in th. production of quality films for chilliren's: 
entertainment and edu~tion. 

3.1.1 The Committee would like the I+'ilms Divi-
sion and tta~ llinistrf UI make a speciftc men---- .. _---- _ ..... _---_ ..... _ ... _----- ._-_._--
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tion of the progress made in producing the ~ 
ren's Alma and in their exhibition etc., in the aa-
nual report of the Films Division and of the 
MiDistry of Information and Broadcasting. 

The Committee note that since its inception 
in 1955 the Children Film Society has produced 
86 ftlms which works out to an average of about 5 
fllms every year. The Committee feel that the 
number of mms produced by the Children Film 
Society has not been sufficient to make any im~ 
pact o~ the children filnl movement in the coun-
try with th(' result th:\t most of the children are 
stlU going to see the commercial feature 6lms, 
produced in the country which may not always 
have a healthy effect on the minds of the young 
ehlldren. The Commitlct' .feel that films play a 
major role in shaping the mental make up and 
thinking of the childrlin particularly. On ac-
count of their visual impact, the films leave a 
lasting imprint on the minds Of the children. 
What is mor(' distressing to note is that although 
sufficient funds were made available to the 
Children Film Sociely. as admitted by the Secre-
tary of the lVrinhtry of Tt1formation and Broad-
ca<;ting, it hr,,; not bern nhle to produce more and 
purposeful ehildren's film~ because of the inter-
nal weakne~~t>s in the \\'orktng of the Society. 
The Commitlt':' recommend that Government 
shou\i take effective measures to ensure that 
adequate number of children films are produced 
in the countr~' so ClS to make the children film 
movement in lill' country really effective. These 
films while being edu("3tive and of high qualitY 
should also be ent"rtaimng so that the children 
may be attracted to !lee these films and may not 
go to see the commercial feature films. 

The Committee need hat:dly point out that 
production of films for ~hildren is a delicate and 
a sensitive fleld of film activity which require de-

.- -------_. ---- .---------- -_._- --------------
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dicated and talented directors and writers. It 
, should be realised that these films are meant for 
~he juvenile mind which is nry sensitive and' 
receptive and hence- it iSTlery necessary that the 
greatest care is bestowed in the selection of the 
story, the scrip and th ~ production of these films. -
The Committee recommend that cooperation of 
eminent film producers. directors and script wri-
tl;'rs in _ the country dlOUld be sought for the pro-
duction of children films so that their experience 
may b.e utilised for the promotion of children's 
films movement in the country, The Committee' 
have no doubt that such eminent people in the 
film i,ndustry would come fonvard to lend a hand 
in educating the Q.lind of young generatiqn of the 
country- as a labour of love. The Committee 
would like to be apprised of, the concrete steps 
taken by Government in this matter. 

The Committee recommend that films for 
c:lildren should be produced on the lives of great 
men and national martyers as all'll) on the stories 
from the great national epics like Ramayana, 
Mahabharta and Panchtantra so as to inculcate 
in the children of the country a sense of pat-
riotism and feeling of pride for the national tra-
ditions and history. The Committee further re-
commend that children films depicting the cul-
tures \lnd lives of peoRle in the various regions 
of the CO\.'ltry should be produced so aR to make-
our cll11dren aware of the diver~ified culture of 
the country and encourage national integration. 

Government should also keep a careful watch 
on the cost of production of children's films as in 
the past. there have been serious allegations about 
unconscionably high cost. of films prOduced by 
the Children Filmo;; Society. The Committee 
stres. that when the work i3 taken over by the 
Films Division, strict check should be exercised 
in this behalf in consultation with the repre~en--------_._-------
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tatives of .Fill8llCe to see that th~ cost is kept 
within reasonable Umits thus .obvjating any scope 
for allegations. 

The Committee note that the present arrange-
ments made for the exhibition of Children's films· 
in the country are not adequate and during 1972-
73 .the Society OOA~~tedqMlY 3462 shows which 
were seen by about 12.50 lakhs children and 
adults only. This .i,.,dicates not only the inherent 
weakness in the present distribution arrange-
ments but also casts a.reflection on the quality of 
films produced by the Children Film Society. 
The Committee consider it of utmost importance 
that the films produced at Government expense 
or largely with Government subsidy for enter-
tainment of children and, for their education are 
put to best use. The Committee find that at pre-
sent the children's films are exhibited in a very 
limited manner only in metropolitan and other 
big cities and hardly find adequate exhibition op-
portunities in other towns and areas. The Com-
mittee have elsewhere in their Report recom-
mended that the production of these films should 
be taken over by the Films Division and concert-
ed efforts taken, to improve the quality of the 
fUms. The Commi~tee have also in their 58th 
Report discussed in detail the present constraints 
in the exhibition arr~gements for ('ommercial 
61ms in the country. 

The Committee see no reason why more 
ahows of children's ftlms cannot be arranged and 
why these films pannot be !lhown in the educa-
tional Institutions, particularly, when many of the 
institutions have projection facllitie. and shows 
can al~ be helel. in the open air. The Committee 
would like Government to examine the matter 
in d~th to improve the distributior. arrange-
ments ao that children's ~1Ums of quality, are 
shown in educationaJ institutes to the maximum 
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extent possible, in art theatres run bv the Film 
Finance Corporation and in weli-appointed 
cinema houses to facilitate the films being seen 
hy the children. The C.ommittef' haw no doubt 
that if systematic eftor~s ar€' m:\de, it should be 
possible to devise regular nrrallgcments for exhi-
bition of children's films in sm:.ller towns and 
cttleI ~ly t~ose which have a sizeable 
student population. 

The Committee further feel that no enter-
tainment tax should be charged on t.t-e children's 
films 59 that the admission rates of tt,e films are 
kept low to enable maximum numbf'T (')1 children 
to see these films. 'Ihe Committee a1so feel that 
the children's films should be shown on no pro-
fit no loss basis in the cinema houses in the in-
terest of exhibition of these ftlms to a large audi-
ence of children. 

The Committee note that Government have 
establi3hed the Nationa1 Archive of India in 
1964 with the object of proeuring and preserv-
ing (i) important ftims produced in India, (ii) 
films which are imp'Jrtant al' records of contem-
porary history .. 'md (iii) s<!lrded number of films 
produced in other countries. Th:' FHm A.rchive's 
collection at present consist of about 1000 films. 
The Committee, however; regret to T.'ote that Film 
Archive movement in the cI)untry i., still in its 
infancy and suitable arrangements for main-
tenance. presp-rvatiolt and classiflcc\~ioll of these 
Archives have not yet beeQ m"ct". Moreover· 
adequate funds have not been macl~ :'1\ ,ji1abl~ for 
the expansion of the Film Archic~. The Com-
mittee would like to point out thot th~ Film 
Archivesare of inunen~e value to the country 
and its preservation and trxpansion should be 
given h.i.gh~r prio.nty,.in view of the fact that 
these films would serve the future generation 
and posterity. 

-. -_.,,--- ------------
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The Committee recomm~nd that apart from 
acquiri.ng old films of histori"al value, at.tempts 
should also be made to acquire contemporary 
foreign films of eminent p"('ducers who have 
won internaftonal awards ana ar~ ~nown for 
their artistic ?nd terhnical p.xcp.l1~nc(! and have 
promoted significant trends iT) the art of film 
making. MOl pover F:llitable arnmgcments .;hou,d 
also be made for exhibition ,.,f the films main-
tained in the Film Archives to selected audi-
ences consisting of film makers and other students 
in the variouil disciplines of fll:n l'1aking. 

The Committee note that while in other 
countries, great progress ha~ bp.E'lJ m~de in the 
maintenance of fihns Archlves ",nd cJose co-or-
dination is bPing maintained with the film indus-
try for the dc'!velopment of tt'lC5(! Film Archives. 
the Film Adlives mnvement in the country has 
not b~en pr:;perly d~veloped. TJ.c C(Jmmtttee 
recommend tr.at a time-bound J:rogramme fo" the 
expansion of the FUm ArchIves shcl.lcl l-e ell awn 
up in co-ordi'lation with the Film industry and 
necessary steps taken to imp!ell'f'nt thp. same. 

The Committee understand that foreign 
misskns in the COUl try hRv'! arrangemp.nts ior 
lending of films of their country to educational 
institutions !md otber associat.:Ilm; etc. The Com. 
mittee would like tb~t there sllnuld t,e a HbrRry 
of InQian films either in tl'le FIlM Archives or 
with the FUm Division from whkh films could 
he lent out to educ'l'ional in .. ·itutions and other 
associations for exHbWon tc. :h,~ memberF: on 
nominal rent. 

The Committee note that the film societies 
have a role in changing the taste of the people in 
regard to films and create a taste and apprecia-
tion for really artistic and purposeful films. How-
ever, although the movement is guided by 

----- -- . __ ... _-_._--_ .. _. 
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many eminent and renowned producers of pur-
poseful films, the fact that there are only 125 
films iOcieties in the country with a member-
ship of 45,000 shows that the film society move-
ment in the country has not been able to be very 
popular. 

0.7 The Committee would, however, like to sound 
a note of cBution. There is also a possibility 
that in the name ofexbibition of artistic films, 
the movement may attract some members who 
may be tempted to show films with emphasis nn 
nudity, sex, etc., which may have a deleterious 
eftectpacticularly on the students and youth. 
The Committee recommend that as suggested by 
the Enquiry Committee on Film Censorship, the 
Board of Film Censor should be associated with 
the Film Seciety movement and while there 
should be no general censorship of films being 
exhibited by the societies, a general watch 
should be kept that the Film Societies should 
not be allowed to fall into the hands of unscru-
pulous elements . 

. " ---~'---'- ._----...... - _ •.... _--.-.--



APPENDIX-D 
(See Introduction) 

Analysis of recommendations contai,led in the 591h Report. 

A. RecolDlDeuciacloul lor Improv1ulr the Oqaalutloa. ·aacl .,or"", : 

I, 2, 3, S, 6, 7, 
II, 13, 14, 16, 18, 19, 
28, 31, 32, 33, 37, and 

B. Recommeaclatlool for eft'ectIDa ecoaolDY. : 

12, IS, 30, 36. 

C. Mlecell_eoUi RecommeDclatlonl 

4, 8, 17. 21, 22. 
26, 29, 34, 35. 38, 
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23. 
40· 

9. 10, 
ao, 27, 
39· 

24. 25. 
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